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None appears. -for the. alleged 

c ontemners.' Mrs.U..Dutta, learned rounsel for the.' 
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Post before the next available Division 
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C.P. No. 48 of 201 0 	 Aw~ ' 

06.09.2011 	Non e appeared for the alleged 

contemnors. Mrs. U. Dutta, learned counsel for 

the Petitioner is present. Notice was stated to 

-"zo 

have been served by the Petitioner on the 

alleged 
", 
contemnors, but no evidence of 

service was produced before the court. In the 

circumstances, issue notice under Rule I 1 (1) (1) 
of the CAT (Procedure) Rules 1987, returnable 

within four weeks. Personal presence is 

dispensed with for the time being. 

Ust the matter on 25.10.2011. 

Ms U.Dutta, learned counsel for the 

appricant and Ms S:Bora, learned Addl.C.GS.C. 
for the respondents are present. This matter needs 

to be heard by UNWon Bench. 

Ust the matte~ on 01. 1 1.201 1. 

am 

An 
PB 

q 

25.102011 

(S.K. K~~sKik) 
Member (J) 

V,  
(M. K. Chaturvedi) 
Member (A) 

V3 -r~ 	S" Yn 1`5 9~ i',q m- 
1~ (.ae4 ~a ptx, ~tospoweArvv~l 

tcle-vll~ 	 /pg/ 

01.11-2011 

(Madan Kumar Chaturvecri) 
Member (A) 

Mrs. U - Dutta, learned counsel for the 
petitioner appeared and submitted that the 

petitioner is contemplating on converting 
this G.P. to E.P. For . that,  necessary 
instruction needs to be taken. As such, 

matter be adjourned. Mrs. S. Bora, learned 
Addl. GGSG is present for the respondents. 

List the matter on 09. 1 1.2 o 11. 

(Madan Kumar Chatuivedi) 
Member (A." PD3 
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10, 1  

Mrs.U.Dutta, (earned counsel for the 

ubmitted'that 	is petitibner s 	petitioiier is ~ t inclined su  

44- 	 let this be 0~convert this CP to EP. ' ,A.s su 

0,  

rem I ed as CP. Mrs.S.Bora, 	rned AddI.C.G.S.C. 

is presen r the respo 	ts. 

In th 	ce of Division l Bench, this .CP 

ego V 	
cannot b' ken 

I 
 into c id eration'.. Place it before 

the 	t avcMla'ble Division 	c~-  A ~ourned sine 

die. 
p 

1"S 	'0 

IC 
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j- ,  1-4u.  'q0! zV I V  &A. 229/2009) ~ 

bt,)r110151 ()LnorlD 'M "W1 1.2 i-it 10"'i llen~ 	 011 f,10!Z-i~-(1Wrs.U.Dutta, 	learned 	counsel 	for 	the 
x, 0 -Jb b A 	bt~oaira ~el 	-C-IC8 	Z 	zi ~ i 	hinu 	f , ~, 	Ac4W pebtioner submitted that petitioner is not inclined 

d 	~J?00 1  to convert this CP to EP. As such, 	tell-,  this be 

i-:~~bio grit tori-,  boilirsduz cbnuilO 	i remained as CP. Mrs.S.Bora, learned Addl.C.G.S.C. 
*IT lo 	o" A.0 ni GK'Xr-. f I -V is presen t flor the respondents. 

b 9 r I ,, r,) s 1. ~1:3'u a zA ., i i;w b ,3 P1 	f r,  D 	rl 1~0 	r" 	00-R 
In the absence of Division Bench, this CP 

tr) "noclzib ot b-'Yolq 1-noilt '~ ;J 	it lal le?nvoo 
cannot be taken into consideration. Place it before 

the next available Division Bench. Adjourned sine 
:)Za:D 	Jb1)A 	bom~o-~J 	O'loa 	2 	.-m 

die. 

t~ -,--)orivbt r%--t-Anotno:) wit rifiv,, 	ii on-~, 0/4 ' 

.19no 
Chaturvedi) (Madan Kumar 

Member (A) 
'ev,,~dr 	-(t io  

b,, k) 	0  1t0JA .10 	wo 	b A  

P3.02.20,11 2Z Registry is directed not to list the matter 

before Hpn'ble Member (J) Mrs.Manjula Dos. 

Ust the matter on 29.02.2DI 2. 
nc-vo!ot i r""bnelivl 

(Madan KuZlchaturvedi) P 4'~Z. 	A0  Member (A) 
/bb/ 

29.02.2012 Applicant's 	counsel 	Mrs.U.Dutta 	is 

present. On the request of Mrs.S.Bora, learned 

Addl. 	C.G.S.C. 	one 	more 	opportunity 	is 

granted to the respondents for compriance of 

the directions of this Tdbunal passed in OA. 

e 
%'J 

ze, 
 -4z-4 Call on 22.3.2012 for compriance of the 

remaining part. 

12-- (M K 8hdturvedii) 	anth'ai h) 

lbbl 
Member (A) 	Member (J) 

A- 

22.03.2012 	Lot this matter be placed before *he 
different Uh4sion Bench. Adjourned sine die. 

~2 (Madan Kuniar thaturvedi) 
em ber (A), 

CO 	 PB 



CY.No.  MMIO  iLl  D.A.  No.  222L= 

291-04-2013 	W. M. Chandq, learned counsel 1or the 
applicant and Mrs., S. Bora, learned Addl. 
CGSC for the respondents appeared. 

Mr.'Chand~ submitted that ft order of 
the TrIbunol dated 173 1.2009 In OA.'No. 229 of 
2DO9 has been cornpled with. As such, learned 
counsel for the petitioner prayed to, dispose of 
the present 

Mr. S. Bora, learned Addl. CGSC 

appeadng for the respondents submitted thot -
she Is saftsfted with the contenlon advanced 
by loomed counsel for the petitioner. 

In view of the above, present C.P. is 
disposed of. Notice Issued to respondents. -b - 

i-~ ' - r,rn -~)nt J?! ,  ot ion bi,%)e— ?1; vw-r-,  f d1khdrood. 

L-A * -0 '% ~raV40 (Arendr?o amVen GauQ Po*o~'~Kumar K=xMkl 
Adr 'Jf~ f *6 qWa Member 	Juddd Membor 

115 

TI J r1',)bCM ,  

dA r in 0 

-P ' 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(An application under Section 17 of the Administrative Tribunal Act, 1985) 	
1 

4~ 

CONTEMPT PETITION No. 	/2010 1/ 

In O.A No. 229 /2009 

i2__ 

In the matter of: 

Sri James Guite. 

... Petitioner. 
-Versus- 

Union of India Et Ors. 

.'o.. Respondents/ 
Alleged contemnors. 

-And- 

In the matter  of: 

An appticat ion under Section 17 'of 

the Central Administrative Tribunals Act, 

1985, praying for initiation of a 

Contempt proceeding against the alleged 

contemnors for non- compliance of the 

order dated 17/11/2009 passed in 0. 

A. No. 229/2009. 

-
And- 

In the matter of: 

1 	James Guite 
Presently posted at Custorri -s ~Divn.~ 

Imphat, Manipur. 

Contempt Petitioner. 

-Versus- 

1 	Sri V. Sridhar, 
Chairman 
Central.Board of Excise Et Customs, 
Ministry of Finance, Department of 
Revenue, Govt. of India. 
North Block, New Dethi-1 10 001. 
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ShriS.R.Barua, 
Commissioner 
Customs, N.E.Region. 
M.G. Road, Opp.Meghalaya Secretariat, 
Shillong-793 001. Meghalaya. 

Koi Tat, 
Superintendent 
Working under the Commissioner of 
Customs and Central Excise, 
Shillong. 

Smt. Ninamani Phukan, 
Superintendent, 
Working under the Commissioner 
of Customs and Central Excise, 
Shillong. 

... Respondents/ 
Allep ,ed contemnors. 

The humble petition of the above named petitioner. 

Most respectfully sheweth:- 

That the petitioner initially approached the Hon'bte Tribunal through O.A. 

No. 301/99 being aggrieved for non fixation of correct date of 

confirmation and deniat of promotion from that date to the cadre of 

Superintendent Group V, whereas juniors and other batch mates of the 

petitioner had already been promoted tong back to the cadre of 

Superintendent Group V. The said O.A. was attowed.vide judgment and 

order dated 14.05.2001. Hon'bte Tribunal was pleased to set aside and 

quash the order dated 01.07.1991 and further directed to pass necessary 

orders thereof, treating the' date of confirmation on or form 07.10.1985 

instead of 01.04.1988. 

Copy of the judgment and order dated 14-05.2001 is 

enclosed as Annexure-1. 

2. 	That thereafter the respondents challenged the Hon'ble Tribunal's order 

dated 14.05.2001 before the Hon'ble High Court through W.P.(C) No. 

3531/2002, which was repelled vide order dated 10.09.2004., Thereafter 

the petitioner filed M.P. No. 113/2008 before the Hon'bte Tribunal 

seeking execution of order dated 14.05.2001, which was also disposed of 
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by the Hon'ble Tribunal vide order dated 29.08.2008. Accordingly, 

seniority was required to be refixed as on 01.01.1991. 

Copy of the judgment and order of the Hon'ble High 

Court dated 10.09.2004 and order dated 29.08.2008 

passed in E.P. 113/2008 are enclosed as Annexure  - 
2 Et  3 .respectivety. 

3.. 	That despite all these directions passed by the Hon'ble Tribunal, the 

respondents did not take any steps in this regard. Being aggrieved the 

petitioner filed another O.A. No. 229/2009 praying for antedating his 

promotion in the cadre of Superintendent Group 'B' and thereby to refix 

his seniority. 

That on 17.11.2009, the Hon'bte Tribunal after hearing both the parties in 

the aforesaid O.A. disposed of the matter with the following observation:- 

"in view -of the above matter, we dispose of present O.A. 

expecting the respondents to take steps on aforesaid 

communication and they would adhere to their statement 

notice hereinabove. The said exercise is expected to be 

completed within a period of 3 months." 

Copy of the Hon'ble Tribunal's judgment dated 

17.11.2009 is enclosed as Annexure-4. 

That after receipt of the order dated 17.11.2009, the respondent 

department issued letter dated 19.02.2010, wherein it is stated that the 

petitioner is promoted n ' otionally to the grade of Superintendent Group 

W, w.e.f. 29.06.1994 and his pay will be fixed notionally w.e.f. 

29.06.1994, but he is not entitled 	any arrear pay 

Copy of the letter dated 19.02.2010 is enclosed as 

Annexure-5. 

But, surprisingly after issuance of the aforesaid letter dated 19.02.2010, 

more than 8 months have elapsed, the respondents have not taken any 

steps to implement the order of the Hon'ble Tribunal dated 17.1 1.A009. 



4 	 Ar-; -  4 

It is pertinent to mention here that tit[ date the draft Seniority Ll sf-' 
.1  

of Superintendent Group 'B' as on 01.06.2009 witho~ t -py 
amendment/ rectification is -still uptoaded/dispLayed in the departmental 

website. It is also to be noted that neither the promotion order to the 

cadre of Superintendent Group 'B' has not been entered in the service 

book of the petitioner nor the fixation of pay w.e.f. 29.06.1994 has been 

given effect to. 

From the above facts, it is abundantly clear that though the 

contemnors have issued the letter dated 19.02.2010 in favour of the 

petitioner, but factually they have not taken any steps to implement the 

same tit( date, which is a clear violation of the Hon'bte Tribunat's ,  order 

dated 17.11.2009. It is also to be stated herein that in terms of the 

department's order da-ted ' 19.02.2010, the seniority position of the 

petitioner is to be placed below Sri Partha Sarathi Das and above Sri 

Aswini Kumar Das. But tiU date no rectification is made and no change is 

available in the Draft Seniority List of Superintendent Group 'B' as on 

01.06.2009. 

Draft seniority list of Superintendent Group 'B' as on 

01.06.2009 is enclosed as Annexure-6. 

That the petitioner begs to state that more than 8 months have elapsed 

since passing of the order of the Hon'ble Tribunal, but the alleged 

contemnors have not initiated any action for implementation of the 

direction passed by the Hon'ble Tribunal in its order dated 17.11.2009 as 

such action of the respondents amount to contempt of court and the 

Hon'ble Tribunal be pleased to initiate necessary contempt proceeding 

against the willful, deliberate violation of th e Hon'ble Tribunal dated 

17.11.2009. 

That it is stated that the alleged contemnors deliberately and willfully did 

not initiate any action for implementation of the judgment and order 

dated 17.11.2009 passed in O.A. 229/2009. Therefore, the Hon'ble 

Tribunal be pleased to initiate a contempt proceeding against the alleged 

contemnors for willful violation of the order dated 17.11.2009 and further 

be pleased to impose punishment upon the allege.d contemnors in 

accordance with taw. 



I 

Under the facts and circumstances stated' ~', above, the 

Hon'ble Tribunal be pleased to initiate "Conte' t 
MP 

proceeding against the alleged contemnors for willful 

non-comptiance of the j6d gment and order dated 

17.11.2009 passed in O.A. No. 229/2009, and be 

pleased to impose punishment upon the alleged 

contemnors in accordance with law and further be 

pleased to pass any other order or orders as deem fit 

and proper by the Hon'bte Court. 

And for this act of kindness, your petitioner as in duty bound, shalt ever 

pray. 
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AFFIDAVIT 	 A  

1, Shri James Guite, presently serving as Superintendent (Law), offii 
the Customs Division, Imphat., dQ hereby solemnly declare as follows: - 

That I am the applicant in the above contempt petition and as such 

I am well acquainted with the facts and circumstances of the case 

and also competent to sign this affidavit. 

That the statements made in paragraph 1 to 8 are true to my 

knowledge and belief and I have not suppressed any material fact. 

That this Affidavit is made for the purpose of filing contempt 

petition before this Hon'bie Tribunal, Guwahati Bench, Guwahati for 

non-comptiance of the Hon'ble Tribunal's order dated 30.11.2009 

passed in O.A. No. 124/2007. 

	

And I sign this Affidavit on this 	day of November, 2010. 

Identified by 

A v a~te 
Signed before me. 

A~ 
Advocate. 



.. ....... DRAFT CHARGE  * 	
I 
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Laid down before the Hon'bte Central Administrative Tribunal, Guwahati 

Bench for initiating a contempt proceeding against the contemnors for 

willful d isobedience and deliberate non-comptiance of the order of the 

Hon'ble Tribunal dated 16.12.2009 passed in O.A. No. 204/2008 and 

further to impose punishment upon the alleged contemnors for willful 

disobedience and deliberate non-compliance of the Hon'bte Tribunat"s 

order dated 16.12,2009 passed in O.A. No. 204/2008. 
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IN T1 I E C E NT R A L AD 	R ATIV_T -'~ TRIB U N A L 
G U le,' A I I A T1 B E N C 

Origina_L Application jNo.301 of 1999 

a t'e of Decision: This the 14th day of May 20.01 

The '11on'ble Mr Jusa~ice D..N. Chowdliury, 	ill ail 

The Hon'ble Mr K.K. Sharma, Administrative Member' 
f 

The 11011 , 51C 1"11 .  K.K. Sharma, Admini.,.;Lrat_ivc Member 

\ V 

Shri James GuiLe, 
Presently posted at Sonari Range 
Post Off-ice —  Sonari, 
Djsu~.ct— SiLlsagar, Assam. 

By Advocates Mr J.L. Sarkar, !-ir Xi. Chanda, 
Mrs N.'D. Goswami, Mrs U. Dutt~a and 
Mr G.N. Chakrabarty. 

- versus - 

1. The Union of Indiz, through the 
.
Secretary

,, 
Govern in ent of India, 

Department of Revenk,ic, 
New Dellii. 

At, m an, e Chair 
Ird of cenLr"I 'l F."Xci.s'e and custorls, 

De.11il. 

C o m m issio n e r, 
Y ernment of- India, 
partment of cenLral Lxcise '  

hilLo n g. 

Koj Tat, 
Superintendent, 
Workin,g under the Commissioner of Customs and 
Central Excise, 
Shillong. 

SmL Niiiamanl 
Super-intendent, 
Working Under the Commi--sion of Customs and 
Contrz-11 Excise, 

13 y Advocate Mr B.C. Pathak, Addl. C.G,S.C. 

............... 

...... A p p'lic (a I I t 



V D 	P A 1. 

CHOWDIIURY.J.  (V.C.) 

	

This is an application under Section 19 of the Ad minist-raLve 	
x~ 

buna-Is Act, 1985 assailing the order dated 1.7.1991 reviewi-rig and/or 

modifyi-lig the date 01 conf-irmation of u l e a pplicant  and Lj)(! subsequent 

CO ill III UnIC.IL1011 ~~Irjt by the 1) e 1) u L). Com mi-~--;ioner rejecLijig the 

representation of. the applicant. 

2. 	The applic-alic L'i :3CL- vilig a-'i Lill 	under the Com mii--luiler 

Of CLUSLOHIS and Central L X L i.Se. I i C w Zi 5 a p p oin  te d to Lll(- said  pUSr 

on the recommendation of the Stzff Sel4ctio.ri Com mi-ss:ion (SSC for 

short) and accordingly he was offered with the appointment vide O.M. 

dated 27.1.1982. As per the appointment order his appointment was 

of temporary nature governed by the Central CiN-il Ser%,ice (Tempora'ry 

Service) Rules, 1965. As per the terms he was' to be on probation for 

a period of two years, which z Is subject to extension at the 

discretion Of tile 8ppOiJlLiIlg aUtIl0FiL)- . By order No.45/CON/90 dated 

23.11.1990 the applicant aLongwiLh 110 others %., ere confirined in tile 

grade of Inspector. The name of dhe applicant was placed at sk-riiil 

N o. 41'~,  a 1-1 (1 the dare Of hi-'i Coll Eir M aUun was 1 ~:huwl) as 7.10.1 .985. 	1"y 

orcrer~ -, 91 7/CON/91 dated 1.7.1991 the afore-,,aid order dated 23.11.1990 

w (I.S 	ill 	10( 	sho w ing 	Lhe 	(1; 1 	o f 	C o I I f i I Il I a t i n 1) 	of 	1. 1) c 	Ll 1) 1) 11 c I I I i I--  

~ ..3LLo O A ff,others fro m 1.4.1988 in place of 7.10.1965. The applicant 

i'ALRItte a representation and also sought for review of IiLs seniority. 

'In,"th c in canuim e. the applicant was forwarded wii-h the 	- erse remarks 

in th e Annual Confidential Report (A C R for short) for the period frow 

1.1.1983 	t o 	3 1. 1 2.1 9 83 	v-ide 	co m in unic latdon 	dated 	28.5.1984. The 

applicant submitted represcritacion ag'ainst the advel - !~e ('1111-le!; 11) 111!, 

ACK. Tho 4ippLI:caiir al.so 	moved Ole ZluLhuriL)' fur re."tuldL-ioll Uf Ilhi 

sel-Liority. The 	Deputy 	C o m m issio n e r (? ev c n u e). iji re!,ponr;c to t 1) c. 

C0111 lllUlIIC,'IUUll received from rhe A ~~iiitijnt Com niL,!:i0ner f0i refiXEILR)II 

of seniol-ity of the applicant informed che 	Coin rni,;~sioner 
. 
Lhat 



the appLicant. was placed in the serliorit ). oil  th e  bag;s of h s c nfi in, Lion 

'Inspector arid the co ll f in the grade of 	 -L-mation, ..~iillce made according 

to Izw, the questdon of reopenLrtg the i_&sue did not ar-ise. Hence this 

p plic a tio n. 

11 this a.ppLicaLion Lite ap ;)I ic jj 'it 	m "inly a -s! 1 i 1 12 d the o r d e r 

dated 1.7.1991 unilaLCrZlI1Y MOdif)- ing Lite order of confirmatJon of the 

applicant Croth 7.10.1985 to 1.4.1()88 	arbitrary and di ~.~crliflllaLUI - y. 

The 	respondents 	submitted 	their 	WriLten 	11A;) t e in,  e I i L 	/in 

di.spuLcd Lite C-laim of the applicant. Accordil) ~', to Uie respondUllLS' the 

modification order dated 23.11.1990 idi caLing  L I)c  date  of conErmaLiOil 

Of 010 411)JAicant as oil 7.10.1(m) 	(A))-'! ~ wi- refixed. Accordhq,, 

to the respollde 
. 
nts th e  confirm,;-.cion of LhC bj)jAiC3JlL Could 110L ll;lve 

been given as On 7.10.1985 for More than one reason h~~O 

h 	;aada~,  firstly, there were no vacancies of permanent Lispectors 

Could aCCO In 111 OdaLC Inore Chan on(-,  b3Lch di recL reLruiu; at a uji l e 

when his case came V 	;i\ 	 up for consideraton the DPC found 

I= yet fit' for confirmation at that -i- 	~)Cc tj)crc were adver.~ (.- L me 

i his A C Rs for the years 1983, 1985 and '  al-so ill LhC yetir 1987. 

-2rhirdly, according to the respondents, LJ)C applicant did not pass his 

Departmental ConfirinaLory Examination Lill 1988. 

ave 	ard 	-t r W e 	h, 	tie, 	it 	J. L. 	Sarkar, 	]CHI 	'd 	L01Jl1!;(!1 	for 	t.) i o 

applicant and Mr B.C. Pathak, learned Addh C.C.S.C. Both Mr Sal-kill- 

and Mr Pathak produced some records. ) -ir Pathak- , particularly. filed 

tell nu in ber of .. docu in ents contai.ain g  of about sevelltyrwo . 
pa ~ es ill 

support of his claim 	including the 	Recr-uirroent Rules. 	As per 	ts,"L. 	wi-itten 

sLaLement 	of 	the 	responderlUS 	Lite C..~ rlier 	coliffirz) at:i011 
Of 

(bited 	7.10.198r .  

was 	not 	per m issible 	since 	there were 	no 	vacanc i es  Of 	1) e r in a it c n t 

of 	11l:lj)cLLo1n, 	It, 	1 :1 	4 1if 11 ( 	kl i t.  I 
(,oil[ 	1.10 	It'll 

in 	Ehe 	absence 	of 	any 	stacuLory rules 	or 	a t ,, , 	e>:ecut:jve 	J 	I Is, instruct 

filul'L! 	So. 	oil 	Lite 	faCe 	Of 	01,12 	0—M. (1111-ed 	4.11.1992. 	Ull Lill.' 	UL1101' 	101lid 

Lite 	O.M. 	dated 	28.3.1988 	issued by 	dle 	Miilii_,A~ry 	of 	Per!~pnncl., IIUI)IjL 

Crievances and'Pensions speaks 	to tir' le 	conLrary..'AS 	per Ule 	0.11. 	dlit.Cd 

28.3.1988*1:111*1**** 
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. ;z AIL 

28.3.1988,' confirrjj;jLj()jj 	'WiS .  tO 	'CU 	d (~ Ii I),: C d 	fl - OP) 	'LI)L' 	.;IV0jIi.)IAIiI 
Q  I— 	, 

permanent 	vaca,ncy 	in 	tile 	~ radu. h , 	other 	wu;-ds, 

v~

­~ an 	ufficer 	whu 	11,15; 
% 

successfu.Uy completed 	tile 	probation --~- Ps 	to 	be considered 	for 	confirm, LioT 

~ s 	per 	the 	order. 	d3ted 	27.1.1982 tile 	applicant, 	was 	placed 	on 	1),-OhaLi 	n 
, 

-is nothing for 	two. years. 	There w, to 	indicate U)3t. 	his 	ffubbLi011 	I)L'ri(.i 

Was 	CXLended. 	Tile 	other 	reason i~idicated iii 	th e 	~wriLten 	Statement 

for 	refU.';Ing 	to 	confixin 	LhC 	a'pplicant 	oil 	7.10.3985 w;is 	U)6 

of 	adverse 	entries 	in 	IiLs 	AC?s 	of 	1985 	arid 	1987. 	Oil 	our 	query, 	the 

AC.Rs 	of 	1985 	arid 	1987 	were 	produced 	by Mr 	Pathiik. 	The 	ACR. 	for 

tile 	period 	from 	1.1.1985 	to 	31.12.1985 	did not 	conUjij) 	any-advurse 

.
remark. 	Oil 	tile 	ocnuary 	the 	A C R 	ia 

rried Lhe 

adverse". Similarly, the 	AC K 	for 	the 	period 	flom 	1.1.1987 	to 	31.12.1987 

was 	also 	produced 	at 	our 	isisLance, 	where di(f 	overall 	assessmewl 	of 

performance 	arid 	quaLiLics 	-.~ as 	s'no-.~ n 	as "Adequatu" 	aiid 	n u 	a (I 	i:;e 

entry 	was 	made. 	onl 	a d -.- c.- se 	re -mark-  aga ij)!31L 	die 	applicant 	was 

the 	entry 	made 	in 	tile 	ACR 	f 0 l' 	t! ) C 	PCI-i 0 d f-Om 	1.1 -.19 83 	to 	31.12.1 1J83 

communicated 	to 	tile 	appliCaIlL 	vide 	letter C.Nu.3/Cun/Acj/83/'27 	di- ii.cd 

28.5.1984, 	wiLich 	is reproduced 	be!()Ia: 

"I. 	Oual'itv 	of 	work 

4. 
	rk, 

a:%d procedul'e. 
mei)L and S-( , M~C fu'id solucionii, j,idg_ A 

C4 	 of propordon) 
16 

 ,A 

017~ 
Itu 	 There wnfj tio 
zu 	

101 7. 

Other obscrVauiun, if an)' 
j 	 scope of judgilig 

S p e cial aptitudes (mention here 	hi m 	with. ref. 

special aptitudes, if any, 	above 

~,16 	
such -as skill ........ 
work, satisfical 3nalysis) 	Just adequate. 

PA RT IV 

(REMARKS OF THK RE 

13(a) Fitness for promonion 

(ii) Not yet fit 	 f 

......................... 

The applicalit Submitted 	i1g;Onst 	advfrse CnLries 
I 

wilicil 	WUS yet: LO be di.-i',)Q: ~kId 

(ji(t not specifically 	me[,,Lio n  - Il ydiijig advers-C agaijiSt Lhe applicant. 

As reg-nrds his (ILI:11iLY Of 	work Lhe I ~ C-,Milll' 	w"!; 'jWa 

a g3a.1 I st .......... 

At' 



~xm H ME= all '' I 

4 

a8aillst 	the Q1 I Lr y 	
No.7 o f 

f ' c cr c 0 nce ,- ned I-emarked 	th ~! t 	IL there 	
was no 	Scope 	to 	judge 	; , l)d 	

a,  t 7 (b) it 
6  L,  q u a tc! ,  - The 	R e v j,e w  i n 	

0  
g 	

MCC,, 

w as 	Sta L e d 	'Just 

t)) e COIL] M I) 	17i L  11 C&3 	rOr  
romotion, Hientioned 	'Not 	yet 	fit , . 	

'T'hC' re.mar'- '!' o t re2,3tc  
ordy 	to 	pro m otion 	and 	c f 

r  

_i s 	C a ll 
 " o ' 	b e 	t-reate d 3 s 	ad verse 	for not C0 11firmil-L& thc, 	applicant. 	As 	alluded 

earli- 
earlier U)e 

LQO)r~ a 
Conscious dcci-zdo,n to c on f~rm  

7.10-1985 	w hic  h 	w  as 	
the a PPL'Cant 01 ,  and from 

	

CO m m 
UrIlcated 	%-idC 	order 	dated I 	2'1 .11.lc)oo .  

	

re:jj)(JjldC 

' 

IlUl 	Lh(~, 	(.)f 	C0jlf , ,rljjjjjjjjI,  
dated 23 . 1 . 1 990 by t 

' ""Pugned order dated 1.7.1991 without ta king  
he  

the 	applicar, t 	into 	collfidellce. 	
1 '.' VQIl 	OLII(--r w 	IT) ( -- nLJOI)(1 d, 	it 	(1][I 

'lot call for m odificaLiol ,  for u le  rezisol)s dlluded by t1 le  , reI)OIld ell t-S 
in their written statc!mc!nt at para . 8. 

6. 	Mr 
Pathak, in support of t h e actio - 

referred 	to thd 	
0 f L?le 	

0 f  t  h 
e respondents 

1) 1) C ' 	01 	L'CulilrlY, 	Lhe 
Departmental Examinat:ion (Ce n t ral I- ,xci., t 1i r u'l cs ,  1 966 and sub'm itte( j 

Hrect recrUit 	to 
lomp(irmy 

was likely to contillue for a  
P-eriod of u,, ree  

	

ficillUng 	
)'earS or morc 

' ZInd 
a r to In po 	f f i  

Cill 4"U.iji j(. 1 1 l[ I e 	
R UIC, 	2 4 k4t. 	

would 	Le 	re  (1  Li-r  d 	to 	pre-scl-i I)e  d 
17 xa ( 11  illiltion 	u r I e ., e  x e  "I  t  

J 	f 	pn' zd 

	

--Lhe L,  xa 11, ij, a  tzi o n. 	M r Pachak, re ferrijj  p  to 
t  e Office Order dated 

7.5.1989 Submitted that 
the  aPPI~ c 3 nc cleared t-h e  I_ast t ,., o I)aPers 

 nam ely Papers V and 
VI 01indi and Viva-Voce respecuively) 

	

1989  ill the e Xzi Ill ina ti o n  held ill 	Deco- 

	

j)er 	988 a 1) d 	d(, c] ~ ll - c'd "011 

Tl- 

1966 	iijid 	L 11 0 	llj)j)HLllllL 	"IrilS 	

— 1.11 	—11 )  

	

ed 	un 	7.10. 1 t)jj 

	

A ~-~3u fjl ijlg L 1 1 ,1L  the 	
1986 R ules "'Urc,  applicable to 	I 

L11 "'t 	C11-SO 	L11C 	Upj)jiCZl[lL,s Corlf`ir-:ZltiOf,, 1- ,  Z.,  -S I 
 &ivell 	..iLh 	effect fr oill  

7.10-1985 	Vi(1 Q C01111111.1[liCati oll  LI)L, 	Z.  . 1) 1)1
, C ant. Could not 	be 	f` ~.ILIJUJI ( ] 	for- [lot 	j)a!1kiillg 	Lkl e  fj ( -! 	cr:,,( 

On t_1 1 , ir  

0 ,~ ,  n ......... 



-M, -.1 	ji- 

5 	 ...... 	
...... too 

	

zi ear 	W. 
aBOWS me upoicl .1 '!~ ~ ; I 	M" 

- 	 I 
own showing the respondmm au&oho' 

The order dated 23 
rs  in December the last two papc 	 L  

,d c  by the authodtY which 
on  UT1965 	 I 

dent audio= cxeml" 
d  t h e  ppjcant 

only '-indicated 	Olat the respon,  

I  exan,i natjon_ At any I 
fro In Lhe rigours of 	the dcpartment; ~ 

- tm 	a  ln'j)a Ij 
the apPUcan-t finally 

10;a ed the dej>a ,  , clltz;l e" 

8. 	For all tile c 

I 	
dted ablve the M ug" order  

1.7.1991 modifying Ole order dated 23.11.1990 , ullilatera" Y' 

'in ph ~ cc of-7A(11985 cannnL be 

LhQ APPIAC""t oll  Z111 d 
from 1X 1988 1 

justLfted. AccordingiY the imPugned order dated 
WAS is sit  a! " (Je  

11US ~Ir dilecteO to aLt ~ aCCOrdlng"Y a ' i  
and quashed and the 	

Il d ' fr o ill 7. 1 J. I ()ij' 5  
che a ~ Plical'-t as Conf irmed  oil  per law by crea=lg 

pll';:3 order Lherco ff. 

ver, 

9. 	
The apPlicaiziw is accordingly 	

There  sh all ,  ho wc 

5d/ VjCE CHAIRMAN 

riLMIDLIR (Adm) 

% 

Ir  

A in 



	

aN fi~a~ qft 3r~~U 3rilD~,~j M~q :i1j( -%),n, 3)1 	 zh, 'A'D' fq 	ZQ 

-~~-r zm mi~q 	'T~' fq 'Imt 

, , ~ zf'; 	Onto of deilviir; of tho 	Date on which tho cor)y 	Date of making 	h Op ,  - I _ 	 Xer,, t a 
ap Dato fixed '.vr notlfylnrj 	fequlsi(n fitamps and 	was ro&dy for dallvory. 	copy to 1110 	Ica py # tho fec: ~ ,.' ,jlte number of 

~ f 	dn"j-  follos. 
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1Z 

ziti 7 54 J 	ki 

AND V4. 

0 MATTER N TH F 

f I ndia, through th The union o 

S e r _r(3tary ~ Government Of India  

of ReVGnue, New Delh" Repartment 

r=js 3 J.3m'e r, 2, Th e CO 

cantral Exciqu Dspar-tuvant. 

Shillong. Govt. Of indi z's 

..contd..3. 	 i 
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atie Superintonclunt, 

Governme,  nt of T11dia 

lq9`-jl-qWM 

C~ontriul Excise Depar-bilent, 

PETITIONERS 

VERSUS 

jainds Guito 

PrElsently peated at son'.-lri 

P.O. sonari. 
Dizt. : Sibsiagar, Xszam. 

The CoUtral AdMiMiS trative 

Tribumal, 

Guwabati, Asuzm. 
A 

RZSPONIDENTS 
. 	 . .. ...... 
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2007(filed by the Applic arit) are disy)o~eh of 

NEXL)  

~CENTRAL.: ADMINISTRATIVE ̀ riziBuNAi. , 	" 75  

GUWAI -1 BFNCH, -IA] 

X  

t:,:! P. 	gitial.Applicatib .njf-~ o:- 	,,_I  ...... 
di  

2~ 	Pe'tit'ion No. 

1 -No. 3! Comenipt Petitio i 

~w A) ).i.~ati,66:No, 4' :  R'eN~je 	[I ,  

App1icaiit($.)- 	 ..Vs- Unjoii Of India 	Ors' 

Adv=lte f~ r'th~ .*~ppljcan((S) .... 	 ...... ......... 

Advocate for the;Respqiidei 

-ders of the Tr*bunal FDa_~e 	01 es of-the Registry'. 

Tr,  

2  

9. ~8.'2008` 	heardi Mr.M.Chanda, learned 

icc unsel appearing fo r the AppLicant an d N1r. 

ading, Counsel G ~ 'Baishy ~L, learned S r. * S ta-i 

appearing for ttie 1~es'pondents Department, 

and perused the, materials placed on record -

2. 	Execution of order dated 14.5.200 1; of 

th' Tribunal rendered in*.O.A. No 30. 1 of 9.9 

n the preseni SILb*ect matter *of execution i 

' - 'case/ E.P.No.2.of 2007. 
;o ntd 



V~ 

M+ 

Coutd/ - 

)9-08.2008 3. 	Hy I mg M.P. No, 1113 01 

Ncspondents Department have disc osed that 

by an order No.17/PAC/2008 dated 25 11,  

August 2008 of the Joint Commissioner 

(P&V) of C..ustoms & Gentrai zxcise 

Organization having headquarter at ShWong, 

the order of this Tribi-mai dated 14.5-2001 

rendered in O..A.No.301/99 has alr~ady been 

complied with. A copy of the saia M.P. N o.1' 13 	,.% 7 .i  

of 2008, has ah-eady been served on the 

coun sel for tile Applicant, who is satisfied 

with the order dated 25LI ,  August 2008 of tile 

Respondents Organization. The text of tile 

Departinental order dated 25.08.2008 reads 
-ider: - ell 	 as -Lu 

L "in compliance of Hon'ble CAX 
Guwallati's ' Order: passed::  in. O,A. 
No.301/99 daLt--d 14.5.2001- wid as p c i. 
CRRC's dirr-rtion cohimnnio,-itrd vide 
F.No.A -32022/371/2007- Ad.11l-.A-d* ated 
1G..6.2008*j' the date of confirmation 'in 
the gradc of Inspcctor of Shri Janics 
Guite (SI), now Su perinte rid ent issued 
Vide office Order No.-15/ CON/ 90 dated' 
23.11.199 .0 as Confirmed oil 7.10. .1985 

-ed. H -'7 	 is hereby restoi enceforth, the date 
of ~~oa, finnatioia of said Shri , James 
GuiLc (&r). SupciinLe.1-ldcliL i the 

, 
gradt; 

of 1nspt.-rtor may I-)(. Tr ..nd ns 7. i 0. 1 gs5 
instead of 1.4.1988.n 

;r  
4. 	In the aforesaid prem i  es, both the ;  is 

M.P. No. 113 of 2008 (flied by the 

Respondents department) and E. P. No. 2 of 
2007(filed by the Appiicant) are disposed of 

TiRUE-COPY 	5. 	Send co Ples of this order to' the 
IT;i 

Applicaait and to ah -die Respondents by post 

Me Copies an d f 	of this be supplied to the 

C 	 learned counsel appearing for both the 
parties. 

01 	 Sd/- 
manoianian Moliwity  

vice Chainilan 
Sd/- 

Kliushiram 
Member (A) 
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Misc. Petition No 	
------------- in O.A. No ----------------- 	 \A 

3. 	Contempt Petition -No 	------------------ in O.A. No ----------------- 

ev ew Application No 	------------------ in O.A. No ------------------ 

5. 	Execution Petition No, 	------------------ in O.A. No ----------------- 

Applicant (S) 	--- 	 ----- ----------------------------- 

Respondent(S): ------------- 
7 ---- 	 - -------------------------------------------- 

Advocate for the 
~Applicant (S)) 	f /\,/,m_/4 

--------------------------------------------------- 

I 
 ----------------- 

I 

Advocate for the : -------------------------------------------------------------------- 

(Respondent (S)) .................................... ----------------- ------------ 

F,  

FORM NO. 4 
(See Rule 42) 

CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH: 
ORDERSHEET 

Griginal Application No .  : --------- 	 2009 

ANNE-1WRE 

Notes of the Registry 	Date 

7.11.2009 

0 

Order of rhe Tribunal 

The grievance of the'applicant is 

that earlier cpplicant had approached 

this Tribunal vide O.A. No. 301 of 1999 

assailing orde*r dated 01.07.19 - 91.. Said 

O.A. was allowed vide judgment and 

order doted 14 11,  May, 2001 (Annexure - 

1) and order dated 01.07.1991 ~-'cs set 

aside and quashed and his date of 

confirmation was to be taken as 

07.10.1985 instead of 01.04.1988. The 

challenge mode tq :' aforesaid order 

before Hon'ble High Court in Wriit 

Petition No. 3531 of 2002 had been 

repelled - vide order dated 10.09.2004. 
Tk--f+ 	k G1 4 i~ . D i 1 11 4 

-0 _'UV0 

Contd/- 

_J 
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17.11.2009 	
seeking execution of order dated 

14,05.2001 	which too, had been 	~'a 

disposed of by 29" ,  August. 2008. 

	

Accordingly seniority of applicant in the 	.1A 

cadre o.f Inspector was required to be 

re-fixed, as on 01.01.1991. Despite this, 

necessary consequential benefit had 

,not been required. Vide communication 

dated 3,11  February, 2009 (Annexure - 9) 

the respondents conveyed him that the 

matter of antedating his promotion in 

the -cadre of Superintendent Gr. ~ B' 

Gazetted (under Imphal Customs 

Division in the State of maniput) required 

review of all DPCs held since 1995 for 

which necessary p rocessing and 

scrutiny is going on, which may take 

some more time. 

Mrs. M. Dos, learned Sr. :  CGSC for 

respondents states she hasl instructions .  

from respondents to apprise this Tribunal 

that necessary exercise in terms of 

aforesaid cornmunication dated 3"-' 

February, 2009 has been taken up, 

which will three months r -nor 

In view of above matter, we 

dispose of present O.A. expecting the 

~responclents to take steps on afore aid 

communication and they would adhere 

to their statement noticed hereinabove' ~ 

The said exercise is expected to be, 

completed wi t hin a period of 3 months. 

O.A. is accordingly disposed of at 

admission staqe 

S(V- M.K.Gupta 
P~Ir~ rf 	 Member J) 

Sd/- M.Y—Chatizvedi 
Member (A) 

'7~ntc 0 

1~ ; L) 

0.1  

C. A. 
4Guw'%1A-' 
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Government of India 

M INIS,TRY OF FINANCE 
DEPARTMENTOF REVE NUE 

OFFICE OF THE COMMISSIONER OFCE ~NTRAL EXCISE 
MORE LLOW COWOUND M.G. ROAD 

Shillong-7,91 

Tel.+ 91-0364-2504480/ 2223030 	 E-Mail: cexshill ~Dexcisemi.c.in  KPKMN~"~0-io' 

ESTABLISHMENT  ORDER  NO.  49/2010 
DATED SHILLONG  THE  18TH  FEBRUAR'~  2010 	

_4~ 

Subject: - Establishment promotion, transfer and posting in the grade of Su brintenclent Gr,-!t' 
- order regarding. ,  

Shri. James Guite, Superintendent of Central Excise and Customs Is hereby proFoted notionally to 
the grade of Superintendent Gr. '13' w.e.f 29.06.94 and his pay will be fixed notionally w.e.f 29.06.94 but he is not 

entitled for any arrears of pay as he did not work in the higher capacity as Superintendent me.f. 29.06.94. 

The seniority In respect of Shri. James Guite will be placed below Shri. P 
I 
 artha Sarathi Das and 

above Shri. Aswini Kumar Das. 

(S.R. BARUAH) 

COMMISSIONER 

C.No.11(3)2/ET-111/20 	 Date . d:- 
0.15  /C~~ 

Copy forwarded for information and necessary action to:- 

FEB 2010 

The Joint Secretary(Admn), Central, Board of Excise and Customs, North Block, New Delhi - 110 

002. 
The Chief Commissioner, Customs and Central Excise, Shillong -one, 'CRESCENS ,  Bu Iding 

M.G. Road, Shillong -1. 
3 	he Under Secretary (AD.11 B), Central Board of Excise and Customs, New Delhi. 

The Commissioner, Customs (Preventive), NER, Shillong. 

The Commissioner, Central Excise, Dibrugarh/Guwahati/Shillong. 

The Joint Commissioner, Customs (Preventive), NER, Shillong. 

The Assistant Commissioner ( ~&V), Central Excise, Dibrugarh. 

The Deputy/Assistant. Commissioner, Imphal Customs Division. Copy meant for ,  the concerned 

off Icer Is enclosed. 

- The PAO, Customs & Central Excise, Shillong. 
Accounts/Personnel Appraisal Cell/CIU-Vigilance Branch/Computer Cell/Personnel Lftigafion 

Cell, Centra4 Excise Hqrs. Shillong. 

Shrl,. James Gulte, Superintendent for compliance. 
The General Secretary Group 'B' SuperintendentsAssociation, Customs & Central Excise, 

Shillong. 

Guard File. 

V1,4 
(L.S. VANCHHAWNG) 

JOINT COMMISSIONER  (P&V) 
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DRAFT  SENIORITY LIST OF SUPERINTENDENT GROUP WAS ON 01 -OA-20M. 
S1. 	, 
No. 

Name & Educational Qualffication 

S/Shrl 

Date of 
Birth 

Date of Apptt. 
In Govt. 
service 

Date of 
confirmation In 
Govt. service 

Dateof 
joining as 
Inspector - 

Date/Deemed 
date of 

assumption of 
charge. 

Whether 
DR/PR 

As' 
Inspector 

Remarks 

01 02 03 04 05 06 07 08 09 
 D.K. Majumdar, B.Sc. 21.01.51 27-01.77 28.05.79 27.01.77 1.7.09.92 DR 
 A.K. Dutta, B.Sc. 01.02.53 27.01.77 28.05.79 27.01.77 17.09.92 DR DRI, Sllchar 
 P.K. Slngha Choudhury, B.Sc. 01.02.51 20.01.77 01.06.79 28.01.77 17.09.92 DR 
 1. A. Hallm, B.Sc. 07.03.57 27.01.77 01.06.79 27.01.77 17.09.92 DR 
 T. Kar, B.A.. 01.11.53 29.01.77 01.01.80 29.01.77 17.09.92 DR 
 NX Nath, B.Sc. 17.OL51 19.09.77 01.01.80 19.09.77 17.09.92 DR 
 M.K. Bose, B.Sc. 17.10.51 19.07.77 24.11.80 19.07.77 17.09.92 DR 
 A.K. Choudhury, BA. 01.06.53 19.09.77 13.12.80 19.09.77 17.09.92 DR 
 Kisholoy Das, B.A. 19.03.55 04.10.78 13.12.80 04.10.78 17.09.92 DR 

 N.C.  Pntra,  (SC),  BSc. 01.01.54 16.03.79 13.03.86 30.06.81 1.7.09.92 DR 
 d. JOYM11  Abedln, B.Sc. 28.09.53 04.10.78 13.12.80 04.10.78 12.03.93 DR 
 A. Bhottricharjec, B.Sc. 01.03.56 25.09.78 13.12.80 25.09.78 12.03.93 DR 
 A. Chatterjee, B.Sc. 01.04.56 04.10.78 13.12.80 04.10.78 12.03.93 DR 

14, P. Sikdir, B.Sc. 24.04.51 12.10.78 13.12.80 12.10.78 12.03.93 DR 
 BX Banerjee, B.Se. 26,02.56 30,09.78 13.12.80 30.09.78 12.03.93 DR DRI, New Delhi 
 S. , Sharma, M.Sc. 31.03.52 25.11.78 13.12.80 25.11.78 07.06,93 DR 
 jagadish  Ch.  Das-I B.A. 23.06.52 21.07.74 13.12.80 20.11.78 07.06.93 PR 
 Siren  Ch.  Patir,  (SI),  B.A. 01.12.53 21-01.76 13.12.80 03.10.78 0 -7.06.93 DR 
 Alexander Lywait,  (ST),  B.Sc. 01.02.56 29-09.78 13.12.80 1 	29.09.78 0 t'.06.93 DR 

ler Shullal,  (ST)  B.A,. 19.12.49 13.11.78 01.04.81 13.11.78 0-1.06.93 D R 
-21. IrI.K. Taneja,  MISC. 09.01.55 08.03.79 01.04.81 08.03.79 07.06.93 DR 
22. - Rupnath Pegu,(STI, B.A,.. 01.05.51 03.10.78 02.04.81 03.10.78 07.06.93 DR 
23. ,.- Pransy Kantl Deb, B.Com . 26.01.5;F 12.06.74 13.12.80 24.11.78 07.06.93 PR 
.24. 4  D.-Chattopedhyay,  M.Tk. 	-1 01.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR 

Chalau Hauzel,(STI, B.A. 	- 01.03.54 06.03.80 01.02.82 06-03.80 07.06.93 DR 
--:~ 6. '\,Arun Kr. Datta, B.A. 27.03.54 27.01.77 01.01,80 27.01.77 27.09.93 DR 
27 ,.- V. Bhattacharjee, B.SC.-  27.01.53 22,01.77 01,01.80 22.01.77 27.09 * 93 DR 

B"q,.Mondil, B.Sc. 21.09.52 27.03.79 01. 0.81 27  .03.79 27.09.93 DR NACEN, Kolkata 
29. S. Deo, B.Sc. 	j, :15.05.54 07.03.80 01.10.81 07,03.80 2 .09.93 DR 
-3  -.7 d B. 136 4,,~ .S.LC, 23.10.70 01.10.81 25.10.80 27.09.93.,, ; . PR 
31. 	, T.M. Hartfpng,(ST) B.A. OL03.56 22.1.1.79 01.12.82 22.11.79 27-09.93 DR 

7  

V Ai, 	t5 
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Vyr F.-The above list i 	 Ccmpet a just a Draf t Copy and not.  yet al..,provedPADY 	ent Authority. 
firia-i cupy will be upload$ded onc pp 	 Q signeue e a roved an 

0-- 

I 

'_ 2- ~_) - 

03 04 05 06 08 09 
195. -Flui  -Pete ~_kcljur, (ST) 05.06.58 08-09.83 29.07.87 08-09M 

O :FO-984  
3.09-2002 6R 

-196. ' -Ailt Debnath, B.  A 31.01.58, 07.09.84 29.07.87 ___~ff.09 2-002 
 Rex HungyO,  (ST) 01.06.63. ___H_-0684 29.07.87 ]__~73.09 2-002 DR 
 R.K. Darendrajlt Singh,  13. 01.01.59 22-03.84 29.07.87 22.O~ 8-4 7~3.09 2-002 _DR 
 Ranabir Chakraborty, B.Sc 24.02.53 ~ 08.01.79 05.03.86 05. 1  0 P R 
 Harotosh Kr. Das, B.  A  16.05.60 27.10;84 29.07.87 27. 	1 	4 23.09.2002 

0 
. 	D DR 

 Hareswar Goswaml, B.Sc.LLB 01.09.58 28.09 84 29.07.87 2 8:69.8-4 

_72~3.09 _'20 042 

23 .09- 
2002 DR 

--f -2. 0 _9_a_njoyKr. Mizurndar, B.Sc. 31.12.58 04.05.84 29.07.87 --64- .0 5 8-4 230.09.2002 9  DR, 
_~~O  -3. D10ankir Dey, B.Com . 27.01-53 2~ 05.7-1 .81 5.03-84 23.09.2002 PR 

~_04_E'u-ddha Pratim DUtta,  B.SC. 	____f9.03  5-8 040-7.84 29.07.87 04.07.84 23.09.2002 DR 
205. Rajkvmar Debendra Singh,  B.Sc.. 01.02.60 20.03.84 29.07.87 20.03-84 23.09.2002 DR- 

_~_06. Subir Dutti Choudhury, EI.Sc. 02.12.59 -1-7.058-4 290-7.87 17-05-84 OG, Audit, Nft,  D-c1hil, 
L22~. 'Ms. Shlbini Bhattacharjee,  P.U. 01.09.55 28.07.76 13.03.86 14:63 8-4 ____:2ff09  -,2002 PR 
1 208. Rajkurnar Surchandra Sfingh, B.Sc. .02.60 14.03.84 29.07.87 3.4.03.84 23-09.2002 

.09  

DR 
1_209. 31.07.76 13.03.86 12.03-84 

23.=09.2002DR 

23.09.2002 
00 9. 00 

PR 
F 2  10. -Ch,, 

	

_~5~n 	_13 ~  -c 

	

j I 	n  d 2 -27.04.84 ____~9.07 _87 __~_7_.0484 ' ----723.09.2002 DR 
211. AbhIjit Dcy (No.1) B.Sc.(P,) 01.02.61 12-06.84 29.07.87 12.06.84 23.09.2002 DR 
2~2  - __PYt 	_u 7nr~)_g_sTi Z_~ 	orty B.Sc.LLB. 29.07.87 10-08.84 _~1~6_92002 _OR 

1 213. Ms. Charnpa Shome, BA 03.09.51 26-07.76 19.03.86 19.03.84 23.09.2002 PR 
PFiani 	r Knkoti, 26.04.81 4 29.07.87 26.04.84 23.09.2002 DR 

S. 
 

Gobindo Nith Kalits, B.Sic. (ExS) 

Jatindra Mohon Bora, B.Sc. 

01.12.50 
0:1.08.60 

2~709.84 
01.05.84 

;~9.CF7.877 
29.07.87 

24.09.84 -Ti.-OK-84 -  
23.09.2002 _23.6_9_.2Oo2 DR 

 -V,,P Wis. 	n ti-c-im La loo, (ST) PU 09.07.56 22.07.76 19.03.86 07.03.84 23.09.2002 _PR 
 Ashim Roy 21.07.60 28.05.84 2 ~_.O 7-8 7 23.09.2002 D R 

HO. _P~~Ilav t ochan Saikla, -0-3.01.-60 --2--3.1184 29.07.87 23.11.84 23.09.2002 DR 
-bas, (sc), B.Com . 01.05-57 -11.1 6.84 .07.87 ___f3_ .05 .84 _T3-  .09 .2002 DR 

Lobendu Sekhar Dis,  (SC),  MA 01.02.61 07.06.84 29.07.87 06.06.84. 23.09.2002 DR 
 Dipen  Ch.  Banin,  (SC)  BA(H) __~5_3 .04.55 25.0 	. 	4 29.07.87 25.04.84 23.09.2002 DR 
 Kshitendu Kr. Malskar,  (SC)  BA 03.03.57 07.05.84 29.07.87 07.05.84 23.09.2002 DR 

LL. Mate Gsngte,  (ST)  BA(H) .01.03.57 31.03.63 01.04.88 31.03.83 23.09.2002  DR 
_sG i ~ i n o 	t, I C~_. (S T) 07.11.59 06.02.82 07.10.85 06.02.82 08.06.2004 DR 

 Lnikhonch , Irnte  (ST) RA 0  Tb 3 ~-,S 18. )63.84 01.01.88 IS 06 8/' 23-09.2002 Dr.) 
 Knizodal,  (ST) BA 01.03.55 04-07.84 01.04.88 04.07 23.09.2002 DR 
 Jayanta Kr. Pathak,  (SC)  B.Sc. ___'~_5-0459 25.04.84 01.04.88 25. 4,84 09.2002 OR'. 
 Laltawnhana,  (ST)  Matric 01.03.50 10.71 . 02.02.81 	-1 -16.11.84-  ____~ 3.09 2-002 _PR 
 GautAm Ch. Mandal i (SC) BA 11.02.60 13.07.84 01.04.88 13.07.84 7~3.0 13 2-002 _DR 

_f3 -1. StringsIne, Nongbet  (ST) BA :11.10.58 _84 T8.0 4 Of (-)4.89 18.04.84 DR 
232. Benu Ranjan Sutradhar,  (SC) 21.10.60 23.04.84 01.04.88 23.04.84 23-09.2002 _DR DG,  Audit, NCw,  Delhi 
233.. P. Valentine Bisalawrnolt,-(ST)  BA 19.08.59 06. 104.81 01.04.88 21.01.84 23-09-2002 _DR 

t .234. -§%_,apan  _(SC), bar, 	BA 29.07.59 20.03-84 01.04-.88 -20.03.84 _;~3-09-2002 DR 

435. Ms. Zarinv. Khan Shadap,  (ST) 18.02.59 12.041.-84 01.04.88 12 ~04-.8 -4-2_3-09.20 DR 
Z3 T,apan Kr. Rajkhovya,  (SC),  B.Sc. 01.04.59 27.04.84 01.04.88 27.04.84____ff09]~0_02 _DR 

mi 
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BEFORE THE HON'BLE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH, GUWAHAT 

Contempt Petition No. 48/2011) 

in OA No.229/2009 

Shri James Guite, Supe 
. 
rin 

 . 
t  

. 
e  

. 
nd 

 . 
e 

 . 
n  

. 
t 
 Contempt Petitioner 

—Versus- 

Sri V. Sridhar 

Chairman 

Central Board of Excise & Customs 

Ministry of Finance, Department of Revenue 

Govt. of India 

North Block, New Delhi — 110 001 

Shri S.R.Barua 

Commissioner 

C ustoms, N.E.Region 

M.G.Road, Opp. Meghalaya Secretariat 

Shillong — 790 OQ1, Meghalaya 

Koj Tat 

Superintendent 

Working under the Commissioner of 

Customs & Central Excise, Shillong 

Smt. Ninamani Phukan 

Superintendent, 

Working under the Commissioner of 

Customs & Central Excise, Shillong 

................... Respondents/ 

Alleged Contemnors 

Ln 
0 

1% 

Written submission from the Department of the Respondents/ alleged contemnors 

On the matter the following prayers are made: 

1) Shri V.Sridliar, Respondent No. 1, who was formerly Chairman,. CBEC, has retired on 

superannuation with effect from 30.11.2010. Therefore, it is prayed that his name may be 

deleted from the list of Respondents/ alleged contemnors. 

I fq'Irr ~- 



h 
	 CVI. 

The present Cha irman, Shri S.D.Majo/mdar,.is going to --reti 
	 ore, it is 

prayed'that he may not be made Re . 
 spondents/ alleged contemnors. 

Shri S..R.Baruah, Respondent No.2, the then Commissioner of Customs, NER, Shillong has been 

transferred, as Commissioner (Appeals), New Delhi, C.R. Building, 1. P. Estate. Therefore, 'it is 

prayed that his name may also be deleted from the list of Respondents/ a . Ileged contemnors. 

The present Commissionerof Customs, NER, Shillong is Shri B.Thamar. 

Koj Tat, Superintendent, Respondent No. 3,'had already expired. Therefore, it is prayed that his 

name may be deleted from the list of Respondents/ alleged contemnors 

in respect of Smti. Ninamani Phukan, Superintendent, Respondent No. 4, she has executed 

Vakalatnama in favour of Smti Sdchit -ra Bora, Addl. CGSC, Central Administrative Tribunal, 

Guwahati Bench, Guwahati to appear before the Hon'ble Tribunal on her behalf. 

7 a) 	The contention made by the applicant in the contempt petition that no initiative for 

implementation of the order dated 17.11.2009 passed by the HoUble CA . T in O.'A. No. 229/09 

was taken, is not true. In fact, on receipt of the ,  said order dated 17.11.2009, process was 

initiated for promotion of the applicant and vide Establishment ord6r .  No. 49/2010 dated 

18.02.2010, he was promoted notionally to the grade of Superintendent -  with effect from 

29.06.1994. Copy of the said order dated 18.2.2010 is enclosed as Annexure A. 

(b), 	Regarding the seniority of the applicant, necessary correction wa . s made in the draft 

Seniority List for the Shillong Zone as on 10.06.2010 but the same has not yet been uploaded in 

the Departmental website. Copy of the said seniority list is enclosed as Annexure —13 

(c) 	The Central Board of Excise & Customs has been requested vide letter C.No. 11(34)1/ET- 

1/2008/13291 dated 09.09.2010 for re-fixation of the seniority in all-In.clia seniority list of 

superintendents and subsequently reminder has also been issued vide C.No.11(34)1/ET-

1/2009/44867 dated 18.3.2011 ( .Copies enclosed as Annexure C & D respectively). However, 

preparation of all-India seniority list takes time as it requires reconciliation of the seniority list of 

all the Zones. The Central Board of Excise & Customs is already on the matter . of finalization of 

the seniority list of the Superintendent of Central Excise as Board has called for objections from 

the Staff by 30.4.2011. Copy of the.letter on the matter from the Board is enclosed as Annexure- 

E. 
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QN,  

applica -'i's  pay has been fixed notionally with 
'(d) 	So far as the fixation of pay is concerned, 	n 

effect from 29.06.1994 vide order dated 22.03.2011 communicated vide C.No. 

ll('/-4)1/ESTT/Fixation/Cus/ACl/2010/730 dated 23.03.2011. Copy of the said order clat I 
 ed 

22.03.2011 is enclosed as Annexure —F 

8. 	Therefore, the contention of willful and deliberate non-compliance of the order dated- 

17.11.2009 passed by the Hon'ble CAT, Guwahati Bench in O.A. No. 229/2009 is factually 

incorrect, as this office has taken all possible steps to implement the said order. However, 

preparation/correction of the All-India Seniority List is of all-India relevance and it takes time to 

complete the whole process. The CBEC is working on the finalization of the All India Seniority 

List of Superintendents. As and when the same is finalized, the complainant will be intimated 

accordingly. 

in view of the facts stated above, the contempt petition may be dismissed. 

",I 

El 
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171 	

—a  ged 

Shri 	
2N-~O 

ASjw4~T;~son  of 

resident of — N~O-~ 24~ 	
working as the 

about 

Deputy Commissioner, Central Excise, Guwahati, Nodal officer, Shillong Law Cell, Guwahati is 

acquainted with the facts of the case and is authorized to make the above statements. 
I verify that the 

4,5,6,7 and 8 above are true to my know-ledge and I have not suppressed any 

statements in Para 1,23, 

material facts. 

I sign this verification this 	
day of 	at Guwahati. 

Signature 

Alftl& Bhowmick 
TIT;~W/Dy. Commissioner 

SerVice-Tax Division, Guwahati. 
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Governmear of Lidia 
MINISTRY OF FINANCE 

DEPARTMENT OF REVENUE 
ICE OF THECOMMISSIONER OF CENTRAL ZXCISE 

MORI~~LOW COMPOUND M.G. VZOAD 
.  Shillong  - 193 001 

91-0364-25"480/ 2223030 	 Z-Mnli; ccxMilliAlexcimpicAn  'ZDXCS% con%06 

F,5TABLISHMENT  ORDER  NO.  49/2010 
DATED SHILLONG  THE 18TH FEBRUARY 2.0-1 

L'_ 

Subject ,  - Establishment promotion, transfer Lind posting In the grade of Superintendent Gr. *13' 
- order rgo,12rding, 

ShrI*. James Gulte, Superintendent of Central Excise and Customs is hereby promoted notionally to 
the grade of Superintendent Gr.'13'w.e.f29.06.94 and his pay will be fixed notionally w.e.f 29.06.94 but he Is not 

entitled for any arrears of pay as he did not work In the higher capacity as Superintendent w.s.f. 29.06.94. 

The seniority In respect of Shrl. James Gulte will be placed below Shrl. Partha Sarathl Das and 
above Shrl. Aswini Kumar Das. 

(S.R. BARIJAH 
CONIMISSI!DNER 

C. . No.1 I(3)2/ET-,II1/200J55, /C'/\~~' 	 Dated 	9' FEB 2010 

Copy forwarde d for Information and necessary action to ,.- 

The Joint Secretary(Admn), Central Board of Excl5e and Customs, North Block, New Deihl - 110 
002 
The Chief Commissioner, Customs and Central Excise, Shillong Zone, 'CRESCENS' Building, 

M.G. koad, Shillong -1. 
The Uni  der Secretary (AD.11 B), Central Board of Excise and 

C ' 
ustoms, New Deihl. 

The C6mmlssloner, Customs "(Preventive), NER, Shillong. 
The Commissioner, Central Excise, Dibrugarh/Guwahati/Shiliong. 

The Joint Commisslo 
' 
nor, Customs (PreventlVe), NER, Shillong. 

The Ai4isiant Commissioner tP&V), Central Excise, Dibrugarh. 
The D6p6ty/Asslstant Commissioner, Imphal Custorns Division. Copy meant for the concerned 

officei Is enclosed. 
91. The PAO, Customs & Central Excise, Shillong. 
10. Accoulnts/Personnet Appraisal CeIVCIU-Vigilance Branch/Computer Cell/Personnel Litigation 

Cell, Central Exclse Hqrs. Shillong. 
Shrl. J'ames Quite, Superintendent for compliance. 

12. The General'Secretary Group 'B'Supe ntendents'A55oclation, Customs &Central Excise, 

ShIllohg. 
i3. Guard File. 

L.S. VANCHHAWNQ 
JdINT COMMISS119b1913  KP 

Rleve tjUe, Gav*..of India. 

North B(Qck, NeAl Dethl ,  I 

M 
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Guwahlati Bench x'4 

4 1 011 "'7, 1911 -1~1 	 - 

P to 

o-,D 
Goverimient Of 1"di ,' 

MIN-ISTRY OF FINANCE 

DEPARTMENT OF RE VENUE 

CO1V1M1SSJONV, 1R OF CE,  NTRAI, EXCISL' 

MORE LLONA' 
COMpOUND M.G* ROAD 

S 1 1 ill olig  - 793 00 1, 

250448112223111  17,~191-03~64- ___ 

C.No. 11(34)J-/ET.1/2009/ 

To 

The Administrative officer 

Personnel Appraisal Cell 

Central Excise Hqrs. 

Shillong. 

10 JUN 2010 

lority List in the grade 
of Superintendent and 

Subject. Forwarding of Draft Sen
l  

inspector - regarding. 

0J.0/2258, 2259 and 
11(24)2/ 

PAC/ CCO/SH/ 2 
r letters C.No Please refer to YOU 

2257 dated 04.06-20:10. endent 
ts in the grade of Superint 

sired, the corrected Draft Seniority Lis 
As de 	ures are enclosed herewith. 

and Inspector as-per the encios 

Enclo: As above- 

~~RKOGOW/g  6  
ADMINIST  !AT-1V-E-0FF—C—ER-LE-T-' 

C  

Y 
C5'-' 



DRAFT SENIORITY LIST OF SUPERINTENDENT GROUP 'B' AS ON 10 OA 9M n 

Cl-i 

N. 

No. 
Name & Educational Qualification 

S/Shri 

Date of 

Birth 

Date of Apptt. 
in Govt. 

service 

Date of 
confirmation in 

GovL service 

Date of 

joining as 

Inspector 

ate /Deemed 
date of 

assumption of 
charge- 

Whether 
DR/PR 
As 

Inspector 

Remarks 

02 03 04 05 06 07 08 09 
:& D.K. Majumdar, B.Sc.  23.O-t5l 27.01.77 28.05.79 27.01.77 17.09.92 DR 

A.K. Dutta, B.Sc.  01.02.53 27.01.77 28.05.79 27.01.77 17.09.92 OR 
3! P.K. Singha Choudhury, B.Sc.  01-02.51 20.01.77 0:1-06.79 20.0:L77 17.09.92 DR 

5.91 
1. A. Halim, B.Sc. LLB  
Tushar Kar, B.A.(H)  

09.03.57 
01AL53 

27.01-77 
29.01.77 

O:LO6.79 
O:LIL79 

27.01.77 
29.0:L77 

17.09.92 
17.09.92 

DR 

- DR 

+6 - 
NX  Nath,  B.Sc. 19.0:L51 19.09.77 01.01.80. 19.09.77 17.09.92 DR 

7 M.K. Bose,  B.Sc. 09.10.51,  19.09.77 24.11.80 19.09.77 17.09.92 DR 
.:ZJ A.K. Choudhury, B.A.(H)  01.06.53 19.09.77 13A2.80 19.09.77 17.09.92 DR 

9. Kisholoy- Das 7  B-A.  19.03.56 04.10.78 13.12.80 04.10.78 17.09.92 DR 
10. Md.  Joynul Abedin, B.Sc.(H)  28.09.53 04.10.78 13.12.80 o4.J.0.78 12.03.93 DR 
11. A. Bhattacharjee, B.Sc.(H)  O:LO3.56 25.09.78 13.12.80 25.09.78 12.03.93 DR 
12. A. - Chatterjee, B.Sc.(H)  OL04.55 04.10.78 13.12.80 04.10.78 12.03.93 DR 
13. P. Sikdar, B.Sc.(H)  24.04.51  12.10.78 13.12.80 12.10.78 12.03.93 DR 
14. B.K. Banerjee, B.Sc.(H)  26.02.56 30.09.78 13.12.80 30.09.78 12.03.93 DR DRI, New Delhi 
15. S.  Sharma, M.Sc.  31-03.52 25.1-1-78 13.12.80 25.11.78 07.06.93 DR 
16. Jagadish Ch. Das4 B.A. 23.06.52 2LO7.74 13.12.80 20.11.78 07.06-.93 PR 
17. K.K. Taneja, M.Sc. 09.0-t5s  08.03.79 01.04.81  08.03.79 07.06.93 DO 
Is. Pranay Kanti Deb, B.Com .  26.01.54 12.06.76 13.12.80 24.11.78 07.06-93 PR 
19. D.  Chattopadhyay, M.A.  0:1.03.55 25.04.79 10.09.81 25.04.79 07.0693 DR 
20. Arun Kr. Datta, B.A.  27.03.54 27.01.77 01.01.80 27.01.77 2 .09.93 DR 
21. Rameshwar Bhattacharjee, B-Sc(H)  29.01.53 22:01.77 01.01.80 22.01.77 27.09-93 DR 
22. B.G. Mondal, B.Sc.  2LO9.52 27.03.79 OL10.81 27.03.79 27.09.93 DR NACEN, Kolkata 
23. S.  Deb, B-Sc.  15.05.54  07.03.80 01.10.81 07.03.80 27.09.93 DR 
24. B. Deb,  H.S.L.C. 15.11.52 23,10.70 01.10.81 25.10.80 27.09.93 PR 
25. T.M. Hartlong,(ST) B.A.  01.03.56 05.01.78 01.12.82 05.01.78 27.09.93 DR 
26. N.C.  Singh SingJam,  (SC)  B.Sc.  01.09.51 07.04.82 29.11.86 07.04..82 27-09.93 DR 
27. Tapan Kr. Sarkar,  (SC),  B.Sc.  

Z:19.04.56 
 02.08.82 27.04.87 02.08.82 27-09.93 DR 

28. M.S.  Tyagi,  B.Sc. 20.07.57 13.04.81 01.12.82 13.04.81 29.06.94 DR 
29. J.  Acharjee, B.Sc.  01.0:1.55 30.03.81 01.12.82. 30.03.81 29.06.94  DR 
30. A.K. Chaturvedi, M.A.  25-12.54 08.04.81 0:1.12.82 08.04.81 	29.06.94 

10.OE 	0a)6.94 
DR Dy.Commr. Cus. SEZ, Vizag 

31. D.K. Verma, B.3c.  16.06.55 10.06.81 01.12.82 DR 
Mg 

A-C. Cus SEZ, Vizag.  
eNeiw  32. Susmal Das, B.Sc.  02.01.56 23.05.81 01.12.80 23.05.81 	29. 	.94 

_6 
DR DG  Vig. 	Delhi 

33. 
34. 

K. Neog,  B.Com . 

Jarnbu Lama, (ST~ B.A. 
11.06.55 
12.04.55 

M03.81 
09.06.81 

01.12,82 

05.03.86 

	

30.03.91 	29.0-5.94  

	

09.06.81 	29.06.94  
DR 

DR 
35. N.G. Barman, (ST), B.sc. 	1 27.12.54 30.03.81 13.03.86  --F-30.03.81 29.06.94 	1 DR 
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OFFICE OF THE CHIEF COMMISSIONER 

CENTRAL EXCISE & CUSTOMS 
SHILLONG ZONE 

14ORTH EASTERN REGION 

3 d  Floor, Crescens Building, M.G. Road, Shillong - 793'001. 
Phone 0364-2600131. Fax : 0364-2224747 	E-Mail: ccshIllopexclse,nic,in  EDECS: (zon918) 

C.No. 11(34)1/ET-1/2008/ 

To 
The Under Secretary (Ad.11.6) 
Ministry of Finance, 
Deptt of Revenue, 
Central Board of Excise & Customs, 
North Block, 
New Delhi - lio 001. 

,Dated: 	6 	SEP 2010 
Trbunal ,.,A1 AdminWISUve 

Sir, 

Subject : All India Seniority List of Supdt. of CE Promoted/Appointed from 
31.12.97 - correction regd. 

Gilwahati Bench 
1.93 

This Is to Inform you that on going through the All India Seniority List of Superintendent of Central 
Excise promoted/ .appointed from 01.01.93 to 31.12.97, as uploaded In the website, some anomalies In 
respect of Date of Birth, Date of Appointment as Inspector, Non Inclusion of category I.e., whether SC/ST etc. 
have been perceived In respect of some of the Superintendents of this Zone. You are, therefore, requested to 
make necessary rectlflc zation as per AnnRxure-W enclosed. 

There are names of some Superintendents still figuring In the Seniority List who have either 
Retired/Vofuntarily Retlred/Expired/Promoted/Terminated. The names of those Superintendents ate 
enclosed herewith at Annexure-'01  for deletion from the Seniority List. 

It may also be tnentloned here that seniority of Shrl James Gulte, Superintendent has been re-fixed In 
accordance with CAT, Guwahati's judgment order dated 17.11.09, as such, he should be placed below Shri 
P.S. Des (SI.No. 896) and above Shtl AswInl Kumar Des ' (SI.No. 897) of the Seniority List. The deta*  Its of Shrl 
James Gulte Is enclosed and marked as AnnexurejC'for  refixetion. 

Further, It Is to Inform you that there are 9(nIne) Superintendents who have been promoted to the 
grade of Superintendent prior to 01.01.93 and their names obviously doesn't figure In the list. But, It Is not 
known as to whether there Is any discrepancy In any of the entries made against their names. Therefore, 
details of the above 9 (nine) officers are also forwarded herewith and marked as AMeisure  -'D'  'for verification. Deviation If any, found may be rectified and the same may be Intimated to this office at the 
earliest. 

t - 
This Issues.  with the approval of Chief Commissioner, Central Excise & Customs, Shillong Zone. 

Enclo: As above, 

Yours faithfully, 

LkA  V jib 
nchJhaJW6n)A  

Joint Commissioner (CCO) 

- 9~~ t\A 
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ANNEXURE -'A' 

Uale Ot Birth to be corre -C_t_ed_'_a_s__2-_8----~—  
Instead of 28.01-53. 	

-  .09. k, 

-ate Or Esirth to be c4orrected as 01. 04 55 
Instead of 01-04.56 

Uate of Birth to be corrected as 29,01.53 Instead of 27.01.53. 

Yale Of —appointnTe—nt as Inspect—or to ~e 
corrected as 05-03-7  Instead of 22.1-:1.79 

name. 
ko:~  —IsnoTm—entioned  —89ainst his 

L 
, 

latu of Birth to be corrected Ws 03.0-2.54 
Instead of 25-03.54. 

Wite Of Birth to be corrected as 01.02.57 
Instead of 01.03,57. 

--LU UT appointment as InspeEtor to—be 
corrected as 26.10.8  Instead of 16.11.82 

name. 
ki6  —IsnoEm—entioned  —against his 

UUM of appointment as InspeR-or to —be corrected as 21-09-81  Instead of .16.11.82 

uatu of Birth to be corrected ai—J-6 
Instead Of 10.07.58. 	

~07.58 

ualt,  Or 131nin to be corrected as 20.10.5 
Instead of 20.12.57. 

­vFy  15 not mentioned against his 
name. 

I I I Ci 11 ed ~agalnst his 
name and Date of Birth to be corrected as 
9-2_.12.55 Instead Of 0:1.12.55 

'Wive 7il"i  bun. 

r) 

FICh 



ANNEXURE -'B' 
ei,,  

4" 
SI. No. as par All India 

No. 	Seniority List 
Name of the Officer 

-S/ShrI 

RemarW,  
;P 

— 117 Sashidhar Pegu  (ST) Retired 
2. 374 Dhirendra Nath Retired .  

K,  
3. 
4. 

375 
3 7 376 6 

Biren Ch.  Patir  (ST) 
K.C. Sarkar 

Promote 
Retired 	4*:z~ 

5. 3 377 7 7 
3 7 

8  Alexander Lywalt  I- Promoted/Fxpl1r-0d*kjt 
6. 378 

8 
 0 

 81 
Chandler Shullal Retired 

7. 380 3  
83 

 
84 

 

8  

1  R.C. Des Retired 
8. 381 

8  

Rupnath Pegu (ST) Promoted 
9. 383 

C14. 389 

81  

K.0 Gogol Retired 
10. 384 R.C. Ue--y—  Retired 
11. 386 Kalparam Kacharl Retire d 
12. 387 Chalau Hauzel  (ST) Promoted 
13. 388 	--rN—ani Gopal Sen (SC) Retired 

. Ala rl Swami  (SC) Retired 
15. 582 Samlndre Nath Retired 

17. 
583 
584 

Gopel Ch. Paul 
Samlr Chakraborty 

Retired 
Retired 

Pate of BIrth'of- Shri N.C. Kataki was wrongly shown In the Seniority List. His Date of Birth Is 
08.04.50 and not 08.04.56 as shown In the Seniority List. 

ANNEXURE -'C' 

	

Name, Whether S 	te of Birth 6ate of Apptt. as Date of -Apptt. as Commissionerate 
Superintendent 	Inspector 	I 

	

J .*JAMES GUITE (ST) 	07.11.59, 	08.06.04 	06.02.82 	SHUONG. 

Above officer may be placed below Shrl P.S. Des (SI.No. 896) and above Shrl Ashwini Kr. Des 
~SI.No. 897) 

*18. 881 N.C.  Katakl Retired 
19. 882 D.  Paul Retired- 
20. -  883 G.C. Sarkar Retired - 

 892 Bapukan Patir-(S—T) Retired 
 894 GobInda Thabah  (ST) Voluntarily Retired 
 1708 P.ff—.Mullick  (SC) Retired 
 2062 Amer Kr. Sinha Voluntarily Retired'. 
 2063 B.K. Balshing  (ST) Expired 
 2872 Dinesh Mahanta Terminated 
 2875 Smt. R.M. Shabong  (ST) Retired 	- 



bO 

ANNEXURE -'D' 

6—en Cral AdminiWativeTrVounal 
t- 	- 	- init veTN 

Guwahati Bench 



Vol 

MOST URGENT 
COURT MArIFER - 

Kt; MCE OF THE CHIEF COMMISSIONER 
CENTRAL EXCISE & CUSTOMS 

SHILLONGZONE 
NORTH EASTERN REGION 

3 Id 

Noo 
6001  

---'Phone. =364-2 3,.rF 
''! ~~ Floor, Crescens Building, M.G. Road, Shillong — 793 001. Phone 344-2600131. Fax 0364-2224747 	E-Mail: r ,rashillooexcise nic.1 	EDECS: 	n.1E 

C.No. 11(34)1/ET-1/200:9/~~' 	
Dated- 

To 

The Deputy Secretary (Ad.11.8), 
Ministry of Finance, 
OWL of Revenue, 
Contral : 13oard of Excise & Customs, 
North glock, 
Now WIN - 110 00j. 

Sir, 

Subject!: All India Seniority List of SuperInte4dent of CE Promoted/Appointed from O:L.01.93 to 3JLij-97 - togd. 

Please .  Ofer to our letter under even NoJ:  13291 dated 09.00A0 oil the i above subject. (Copy  enclosed). 

You ar~ requested to Intimate -  by R m Fax whether the seniority of Shrl James Guild, Superintendent has been refixed In the-lighi of 
letter and wheth!  the CAT Guwahatils order dated iIAL09. as per aforesaI6 er the same has been Incorporate4in the All India Seniority List 6f s ~ rintendents III the departments we6afte. 	 Upe 

It Is further Informed that the date Of appointment as SUperlhtendent May be corrected as 29.06.94 Instead of 08.06,04. 

The matter Is most urgent is Shrl Quite, Supd' has filed a contempt petition In the CAT, Guwahatl, 

Endid: As above, 

Yours faithfully,, 

(L. S.-  W  ~h h 16., Vanchha ng) ,  
Additional Commissioner (CCO) 

X0  

u7y 
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,;,011,nS AuthOtities Itend, th,. cadre C, 	 entS  of Central 

	

in  the AU Jhdia. SenioritY Lists  4  Suplaril 	31 - 12 . 1,997  

Subjj~ct._Correctiona 	()1.1 
1 
 Dj. 1996 to 3 1. 

. 12.1992 and jol . 01.1993 to 

i 	for the Period froin 
nS 

~eqentatiOns ake. Vei 	the 

	

nber of 'YP-P. 	~AtWwithout 1hat a Vul 	jivi,Litial officers -Lt  ha.-, been obs"e rities under CBI~C in~ e Cotrollng, ,~,uthorities for o 
011ing Autllo' 
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ouvorr 	01.()1.1986 to ~.1-12-19 	 b `~eriod froni the . 	 nd it 45  Board (CBF-C) a 	d iti l re ed in the 	entio0ed per'O I 

	

natter has. beeO examin 	above m 	 p 
2-' 	

The  r 	,~iods in the AYSLs fOr"the 	Wtt'n .  a view tO f  carrying  Out Gorr 	ed . 140-wever, 	ied O'ffic- 
eacercise a 	i 	be kaPt OPen_e~ld 	from th8 concert 

	

culars should no; longer 	 C personal parti, 	6een~ decided 'to i0vit ~ rePreent~Ltio" 	concernt4  

	

ns it has 1 	sWd -AISLS thTou  
possible lhigatlO 	~ecfiong in the above 
last 

opportunity, for m 
I 
akin 	are therefore, reque~ted to  . bring th 

	

Coj~torllin ~UthOrit'e ~ 	' I . d - ts under thear 
admin istrixav4 

	

All the Cadre 	
9 
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trolling 	 decision me ioneC All the CU&Z C'Q~L 	Board but are' st"~ Pendir _r  
alreadty' referred to the 	to the Board in pursu"Ce Of the 	

ro 

that.form  part of the cOnsolidated Pro 	'.be  
the proposal being submitted 	 A, at 0 citrs cases, 	M  the individual 0  

01  

J4 M~ ay PIWSC 'be noted that 	entations  frol 	
cc 	ard 

)vk... 	$C'Orporatiug the reprPos 	-nding - With the 	
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w h 4C b hJ.  CCAs 	being oven and the cases 	isolated 	S 
of the, last opportl*ii 	correztions in the  AISLS 
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no 
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Orth be  considered ,  
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FRX NO. 

6) 	
Q-W - ft~ 

Har. 24 2011 11:58AII  P2 

'entral AdminlstcV!. a7~'~~Nnal 
VW . 

OFHCE OF THE DEPUTYC()MmIssioNER 

C "TOMS DlVISION:IMPHA1L1 	- 
01 

Gate, Imphal Eas!Tjjnipur-79j 0 ji"alace 	
381 4-1Y_6 83-2444398 ,r-1,9MRS-2444398124 42838 : FaX 4  

. 
ORDER Mar0 2011 

Dated, lml?~~a5t~e 22~n 

In puTs 	
201 0 dated Shillong tile I 8 1 ~ 

, uance  of Estt. Order No. 49/ missioner of Ccn"l Excise.. 
of  the Commjss joner~ OMce of the Com 

February.. 201 0 	 jider letter C.NoJI(3)'11fFT- 
North Eastern Region, Shillong 001 11WIle" ted  U 	Superintendent, 

igul  FcbmarY 2010 Sllr' James Ciulte'  ill/2005/3161-79 dated 	tionally to the grade or 
CU$tOMs Division, 1111phal has been promoted no 	w.e-f; 

Superint.endent Group "B' w.e.f. 
29.06.1994 and his pay will be 

fixed notionally 

29.06.1994 but he Is not 
entitied for any arr

ear$, of his pay as he did not Work in [he  

erinjendent W.e.f. 29.06-1994. Accordingly, his pay has bet
~n 

higbcr capacity as SUP 
fixed as shown below - 

Gumahatf: -~~1'2nch 

4. 

. 
vised Scal e 	(1) inspector scale 1640-60-2600-75-2900 

Pre Re 	
(2) Supdt. Scale 	

2000-60-2300-75-3200 

Pay a.% on 29.06A994 on lower scale 
Add 0 1 (one) incFement 

pay fixed in the next higher stage in the 
	- 	- 

pay scal,, of R~s. 2000-60-2300-75-3200 
w . e.f. 29,06.1994 

w ith D.N .1. on 0 1,02,1995 

pay on 0 1.02.1995 
pay an 0 1.02.1996 
pay or) 01*.0.2.1997 

5 
 Central  pay  CQminission (IZp) Rules 1997 
th 	- 	2000-60-'230 0-75-3200  
Existing Scale 
Coff  esponding, Scale - 	6500-200-10500 

as on  0 1 .0 1. 1996 	- 
V-xisfing PaY 

, 	
/. of basic PaY) 

D.A.as on 01 . o 1.1996 ( 
148* 

1 instalinent of LR- ( 10 9/o  of basic PaY) 
11  Instalment Of I.R. 	s (a) to (C) - f  ot  A, existing emolument 

40 o/o 
 of basic Pay in existing scale  - 

Tot,, 
of  items  I and 2 

Revised Pay fixed under sub. 
rule Nv.e.f.  0 1 .0 1. 1996 

pay on 01,02,1996 

Pa'y oil 01.02AW I 	
. Pay On o 1.02 1 9  

P ' on  ol.02-199 9  ay 	. 00 
Pa)? On o 1.02-20 

Rs, 2,1 go/- 
Rs, 	60/- 

Rs, 2.,300/- 

Rs. 2,375/- 
F,s. 2A5O/- 
R.s. 2,525/- 

Rs, 2 7375/- 
Rs, 3,515/-  
Rs. I Q0/'-  
Rs. 238/- 
Rs. 6,22 8/- 

950/- 
Rs. 7 t  1781 

Rs. 7.300/- 
Rs. 7,500/ -  
Rs- 7 .,700/- 
Rs. 7,9001-  
K-- 8- 100!-  

Coiltd on N190  

AO 	C 



FAX No. 	
t' 1 1̀14 - 2̀74~Nl 12:00PH 	P 

' 12" 

Pay Oil 0 1.02,2001 
Pay on 0 1.02,2002 Rs. 8 8 '. 00/- 
Pay on' 0 1 .02.2003 —Rs:-s!700/- 
He has been granted I xt  Assured Career Progression Schem

'e 

Rs. 9,9oo/- 

W-e-f 09,08,99 vide Esq, 
Order No. 56/2004 dated. 31.03.2004 communicated under C.No.11(24))/ET-1/99/9776- 95 dated 02.04.2004 His pay as 09.08,1999 on 	

in the pay scale OF Rs. 6500 -200-10500 ig Rs. 8, 100/- 

Pay fixed in the next higher stage in the pay scale of Rs 22(j)(a)(l) = 	 - 7500-250-12000/. under j7R RS- 8,500/- W`-e.f 09-0&1999 with D.N.I. 	0 1.02,2000 On Pay 61,  01-02.2000 
Pay on 01.02.2001 11S. 8.750/- 
Pay on 0 1  .02-2002 Rs. 9-' 0001- 
Pay on 01.02.2003 Rs. 9, 250/- 
PaY On 01,02,2004 9.5001- 
Pay on 0 1 -02.2005 9" 75011- I 
Pay on 01,02.2006 Rq. 10.000/- 

Rs , 10,250/- 
UPgradation of pay sca le  in the, grade 

Of Superintendent vide F-NO-6/37/989-100 dated 21.04.2004 M111111str -y's OM 
Old Scale 	- 	7500-250-12000 
New Scale - 	8000-275-13500 

-Pay as on 21.04.2004 	- 
Rs. 9,750/. Pay fixed in new 60ale w.e.f. 01.02.05 with DNI 	01 .02.2()06 	R9. 10,200/. 

Pay on 01.02.2005 
Pay On 0 1 .02,2006 	 10,2001,1- 

6 th 
 Central Pay COmmisslon (RP) Rules'2008 	

Rs. 10,475/- 

Bas ic  pay  oil 0 1.0 1.2006 
 

Dearness Pay 
( 50 % of basic pay) 	 Rs, 10,200/- 

Dearness Anowances 24 0% 	 Rs. 5,1001- 

TOMI emoluments 

	

	 &- 3,672/- 
Rs. 18,972/- 

Pay fixed on 0 1 .0 1.2006 
RS. - 18,980/- 

Pay on 06.02.2006 	( Grade Pay ) 	
Rs. 4,800/- 
Rs- 18,930/- 

Shij 	

( Grade Pay ) 	
Rs, 5,4001- 

James G uite,  SuPcrintmden4 CuStOms Division. imPhal has been granted 
2"d  Financial uPgradation under Assured Career Pr 

OgrMfou Scheme vidc Estt- Order No. 58/2006 dated 09-06.2006 
communicated under letter C.No.11(24).ET-1/2004/18904- 19013 dated 12.06.2006. Accordingly, 110 has been granted 02(two) 01.07.2006 	 increm' ent,~ on 

Contd, on Page 'Tf 

M 
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Page 

Pay on 0 1.07.2006 Rs, 20,440/- Rs. 5,400/- 

Pay on 01.07.2007 Rs. 21,220/- Ps. 5.400/- 

Pay oil 01.07.2008 Rs. 22,020/- Rs. 5 .,400/- 

'Pay on 01.07.2009 Rs. 22,8501- Rs. 5,400/- 

Pay on 0 1.07-2010 Rs. 23,700/- Rs, 5,400/- 

H. Soikhanthang 
DEPUTY COMNUSSIONER 

CUSTOMS DWISION.  IMPHAL 

C.No.'11(24)1/E ,.~~WFixatioTi/CU SIACl/2010iq.~A 	
Dated:- 

Cop 	arded for i.nformation and necessary action to 

Y~rw 
The Commissioner, Customs (Preventive) North Eastern Region, Shillon 1g. 

The Pay & Accounfs officer, Customs & Central Excise, Shillong. 
The Assistant Chief Accounts Officer, Customs Jiqrs. Shillong. 

Shri 	 for information, 
.. .... ... .. 	 .5. Bill Section, C`~dt6mi s Division, Imphal. 

6. Service Book of person concerned. 

H. M4 fnicha Devi r  ~ 
ADMJ-NIST TIVE OFFICER 
CUSTOM,  DIVISION. IMPJJAL 

D\) 
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IN THE CENTRAL ADMISITRATIVE TRIBUNAL: GUWAHATI BENCH 
GUWAHATI 

Contempt Petition No.4812010 
A 

In OA No. 229/2009 	 'E., 

Shri James Guite,Superinte'ndent 

.......... Petitioner 

-Vs- 
(A 

Shri V. Sridhar & -Ors 

-/Alleged ............ Respondents 
Contemnor's 

IN THE MATTER  OF 

Written Statement on behalf of all the 
Respondents 

WRITTEN STAf EMENT 
0 

1, Sri Subinoy Bhowmik, son of Late Sushil Kr, Bhowmik, aged about 56 years,.resident of 

Bhangagarh, Guwahati do hereby solemnly affirm and state as follows- 

That.1-am at present working as the Deputy * Commissioner, Service Tax, Guwahati Division and I 

am competent to and authorized to file and swear this affidavit on behalf of all the respondents. 

That I perused the 'Contempt Petition and understood -the contents thereof. I do not admit any 

of the allegations/averments which are not borne out by records. All the allegations/averments 

which are . not specifically admitted hereinafter shall be deemed as denied by the deponent. 

I That in regard to the statements made . in paragraphs 1,2,4 and 5 ofthe petition, the deponent 

has no comment to make thereon as those are mostly matters of rec ords. However, the 

deponent does not admit anything inconsistent with and/or contrary to records.' 

I 



TM 4 WWII 
"'Ift w4f"... 

n ia,  h,  3 	D 	e 	po'erit' begs to That in regard to the 'statements made in parai 11 	e peTifflon t Jeep 

state that the contention of the applicant is not correct. On receipt of the order .  dated 

17.11.2009 passed by the Hon'ble CAT, Guwahati Bench, process was initiated for  notional 

promotion of the applicant w ~e.f. 29.6.1994 and accordingly the Est 
- 
t. Order' No.49/2010 was 

issued on 18.2.2010. 

A copy of the Estt. Order No.49/2010 dated 18.2.2010 is 

annexed herewith and marked as Annexure-1 

That in regard to the statements made in. paragraph 6 and 7 of the petition, the.deponent begs 

to state that on receipt of the order dated 17.11.2009 passed by the Hon'ble CAT,' Guwahati 

Bench, necessary correction have been made which is evident in the, Seniority List as o n.  

10.6.2010 but the Same has not yet been uploaded in the departmental w.ebsite. The Central 

Board of Excise 	Customs (CBEC) has also been intimated vide letter No.11(34)1/ET- 

1/2008/13291 date 
. d

.09.09.2010 for re-fixation of,seniority and subsequently reminderhas also 

been sent for necessary rectification in the All India Seniority List of the Superintendents. 

Z- 
A copy of the letter No. 11(34)1/ET-1/2008/1329i 'dated 

09.09.2010 is annexed herewith and marked as Annexure-2 

In colmpliance.to the Judgment dated 17.11.2009 passed by the Hon'ble CAT, Guwahati Bench, 

in O.A. No.229/200.9 filed by Shri James Guite, Superintendent, Central Excise, the 

Commissionerate of Central Excise, Shillong, issued order for promotion of Shri James Guite 

notionally w.e.f. 29.6.94 vide Estt. Order No.49/2010 dated 19.02.2010. Consequently, the CBEC 

vide Office Memorandum of F.No.A-23018/9/2010-Adil-B dated 04.11.2011 lias decided to 

incorporate the name of Shri James Guite at S. No.896A Le below Shri P.S. Das (a t S. No.896):and 

above Shri Aswini Kr. Das (at S.No..897) in the All India Seniority List of the Superintendents of 

Central Excise for the period from 01.01.93 to 31.12.1997. 

A copy of the Office Memorandum of F.No.A-23018/9/2010- 

AdII-B dated 04.11.2011 is annexed herewith and marked as 

Annexure-3 

%tftWiS, Showmick 

,ff;T!Dy, 	sioner 

Serv icejax Division, Guwahati. 



0 
0 

vide 
So far as fixation of pay w.e.f. 29.06.1994 is concerned the fixation has been giv!

~, !ffect,to vide 

	

U-10h P 	

0 

	

tter C.No.11(24)1/E,§tt/`Fixatien-/ ~̀us/` AM 	18/7,30 
order dated 22.03.2011 communicated vide le 

dated 23.3.20111. 

A copy of the letter No. C.No.11(24)1/,Estt/Fixation/Cus/ACI 

/2010/730 dated 23. 3.2011'. is annexed herewith and marked 

as Annexure-4 

6. That in regard to the statements made in para-8 of the petition, the deponent begs to state that 

the question of willful and deliberate non-com plia nce .  of the order dated 17.11.2009 passed by 

the Hon'ble CAT, Guwahati'Bench, is factually incorrect, as.  this office has taken ail possible steps 

to implement the order in true spirit which is evident from the above submissions. 

BhOWMI& 

Service-Tax 	
Guwahati. 
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IT  
AFFIDAVIT L  a  WWI  

1, Sri Subinoy Bhowmik, son of Late Sushil Kr. Bhowmik aged about 
56 years , presently working as the 

Deputy Commissioner, Service Tax, Guwahati Division do hereby solemnly affirm and declare that the 

statements made in paras ......... "~/ ....................... of this written statement are true to my 

ZI *.).5 	.................... being the matter of records are knowledge and those made in paras .... 	.. 

m 	- be true and rest are my humble true to my information and derived.  therefro which I believe to 

submissions made before this Hon'ble.Tribunal. 

And I sign this verification on this ...... 	
.................................................. 

day of January, 2012 
.... 	 ...... 

at Guwahati. 

DEPONENT 

sbovolew 
r"OnA, .nissioner 

-TIM" 
DiVISIO 

0 
~V. 
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e 1.'* !)'1..Q364-2SO44 Of 27-3030 1  

ESTABUSHME 
18TH  F:EBRUARY :eOLL. 

tion, transfer und posting)n the grada of Superintendent Gr- '13'. 
Subject: - Establishment promo 

order  C99WALM 

C 
. 
ustorns Is h 	ed notionally to 

Shrl.. James Gulte, Superintendent of Central Excise and 
	ereb~ pr9rTiOt 

e '29*.06.94 b C he Is hot 
.94.and his pay will be fixed hotlonally'w f 	... u 

the grade of Superintendent Gr~ .'B' W.e.f 29.06 	 0 -20.06.94 
rk In the higher capacity 83 Superintendent W. 

entitled for any arrears of pay as he did not wo. 
hri Partha Sarathl. Das and 

The seniority In respect Of Shrl. James Gulto will be Pl .aced.bolow S 

above Shrl. Aswini Kumar Das. 

(S.R. BARUAH) 

co  M&MM 
FEB, Dated 

c.No.11(3)2/ET 7  

Cop~ forwarde i d for I 
. 
nf orm atIO 

I 
 n and necessary action to;-' 

J-1-0 ow Delhi th Block, N. f Excl5e.ijnd Customs, Nor The Joint secretary(Adryin), Central Board o 

002. 	
on 

. 
or, C 

I 
 Ustoms and Central E

xcise , Shillong Zone, CRESCEN.S' Building, 
The Chief COMMIssl 
M.G. koad, ShIllong 

e tral Boa rd o f Excise and.cutto.ms , NewDelhi. 
The Under Secretary (AD.I.1 B), C 

n tive), NER. shl(long. 
-The.C6mml 

. 
ssloner,.Customs (Proven 

- The 08mrnlssloner, ~
Central Excise, Dibrugarh/Guwahatl/Shililong. 

The Jo int ComMIsslQne.r, C
u.stbm.s (preventlVe),

..NCR, Shillong.. 

-Onor 	Ce ntrat. Exc.1%4, 0 lb ru gar h. 
The A 	ssi 	 oncerned ssisiant Comm . 	 -neant for the C. 

t Commissioner, ImPhal Cu5joMs Division. Copy 
i 

8_ The D6puty/Asslstan. 
is enclosed. officer 

9. - The PAO, Customs Central Excise, Shillong. 
	

'h/C 
. 
OmPu to 	

rsonnel-Litligation 

i s/Personnot Appraisal 
I 
Celi/C 

 I 
IU-Vigllance Br6ric 	

r celVPc 
.10. Account 

Cell, Central Excise Hqrs. Shillong. 
Shrl. James Gultel Superintendent for comPlian. ce. 

B ,  superIntenderits'A550clatiOn. 
Customs- CentruLl Excise, 

1.2. The General Secretary Group 

Shillong. 
i3. Guard File. 

L.S.. VANCHHA vria 

36IN 

wr 	I I I 411ce, Ue Peittrt .  
key6twe -J, Gc)v+%...Of fridia. 
North Estock, hle ,~v Dethl -I I0 C1. 

TIM. 	
Showmick 



8y  (05Fb  POST 
4 	OFFICE OF THE CHIEF 6~!YIISSIONER 

CENTRAL EXCISE & CUSTOMS 
SHILLONG ZONE 

NORTH EASTERN REGION 

V Floor, Crescens Building, M.G. Road, Shillong — 793 001. 
Phone 0364-2600131. Fax : 0364-2224747 	E-Mail: ggh _JJ1qQqLclse,n  .1 	EDECS:  (zonelll) 

..Dated: 	0 9 SEP 2010 

R 
~Ne 

Sir, 

Subject All India Seniority List of Supdt. of CE Promoted/AppoInted from 010193 o 
31.12.97 correction regd. 

L 	This Is to Inform you that on going through the All India Seniority List of Superintenden of Centre 
Excise promoted/appolnted from 0101.93 to 31.12.97, as uploaded.in  the webslte, some anomalies In 
respect of Date of Birth, Date of Appointment as Inspector, Non Inclusion of category Le., whether SC/ST etc. 
have been perceived In respect of some of the Superintendents of this Zone. You are, therefore, requested to 
make necessary rectification as pet Annexure-'A enclosed. 

There are names of some Superintendents still figuring In the Seniority List who have either 
Retlred/Voluntarlly Retlred/Expired/Promoted/Terminated. The names of those Superintendents are 
enclosed herewith at A13nexure-'B' for deletion from the Seniority List. 

It may also be mentioned here that seniority of Shrl James Gulte, Superintendent has been re-flxed In 
accordance with CAT, Guwahatl's judgment order dated 

* 
VAL09, as such, he should be placed below Shrl 

P.S. Dos (SI.No. 896) and above Shri AswInI Kumar Dos (SI.No. 897) of the Seniority List. The details of Shrl 
James Guile Is enclosed and marked as AnnexurojC'fot  reflxatlon. 

Further, It Is.to Inform you that there are 9(nlne) Superintendents who have been promoted to the 
grade of Superintendent prior to 01-01.93 and their names obviously doesn't figure In the list. But, It Is not 
known as to whether there Is any discrepancy In any of the entries made against their names. Therefore, 
details of the above 9 (nine) officers are also forwarded herewith and marked as Annexure  -'D'  for 
verification. Deviation If any, found may be rectified and the same may be Intimated to this office at the 
earliest. 

This Issues with the approval of Chief Commissioner, Central Excise & Customs, Shillong Zone. 

Enclo- As  above, 

Yours faithfully, 

jib 
kchhowoln)l  

Joint Commissioner (CCO) 

4o. t. 
11~,g. %ft*jg1S. Bhowmick 
ZqTz~My.  Commissioner 
*W..u,7 f-4,4m, TFP"-q 

Service-Tax Division, Guwahati. 

C.No. 11(34)1./ET-1/2008/ 

To 
The Under Secretary (Ad.11.13) 
Ministry of Finance, 
Deptt. of Revenue, 
Central Board of Excise & Customs, 
North Block, 
New Delhi - 110 001. 



ANNEXURE  -'B' 

31. 	SI. No. as per All India 	Name of the Off Icer 
No Seniority List 

S/Shrl 	I  I 	I 
'1. 11.7  Sashldhar Pegu  (ST)  Retired 
2. 374 J.DhIrendra Nath RetlrO .d .  
3. 375 Biren  Ch.  Patir  (ST) Promoted 
4. 376 K.C. Sarkar Retired 
5.  377 Alexander Lywalt  Promoted/~Xpired 
6. 378 Chandler Shullal  Retired 
7. 380 R.C. Des e R'tIred 
8. 381  Rupnath Pegu  (ST) Promoted 
9. 383 K.C. Gogol  Retired .  
10. 394 R.C. Day  Retired 
11. 386 Kalparam Kacharl  Retlred ~ 

12, 

 
 

387  
388 
389 

Chalau Hauzel  (ST)  
Nani Gopal San  (SC)  

1 Alegri Swami (SC)  

Promoted 

Retired 
Retired 

15, 582 1 Samindra Nath  Retired 
16. 583 Gopal Ch.  Paul  Retired 
17. 	584 	1 Samir Chakraborty  Retired 
18. 883. N.C. 	atakl Retired 
19. 882 D. Paul  Retired 
20. 883  G.C. Sarkar Retired 
21. 892 Bepukan Patir  (ST)  Retired 
22. 1 	894 Gobinda Thabah  (ST ~  lu Vol unta rl lyRVOmd,,L-~'J 
23. 1708 P.R. Mulllck  (SC)  Retired 
24. 2062 Amar Kr. Sinha  Voluntarily Retired. 
25. 2063 B.K. BalshIng  (ST)  Expired 
26. 2872  Dinesh Mahanta Terminated 
27. 2875  Smt. R.M. Shabong  (ST)  Retired 	* 

Pate of Blrth'of-Shri N.C. Katakl was wrongly shown In the Seniority List. His Date of Birth Is 
08.04.50 and not 08.04.56 as shown In the Seniority List. 

ANNEXURE - ' C ' 

Name, W eth r SC/ST 	Date of BIrth Date of Apptt. as 	a a o pp as 	omm ss onera a - 

	

Superintendent 	Inspector 
*JAMES GUITE (ST) 	07.11.59. 	08.06.04 	06.02.82 	SHILLONG. 

Above officer may be placed below Shrl P.S. Des (SI.No. 896) and above Shrl AshwInI Kr. Des 
(SI.No. 897) 

Bbowmicw 
Comm  . issioner 

jmu~~IDY 	I fl, qT11 	
ahati. Division, Guw 



ANN 1R)t A04je - & 
APY-2004 09: 18 From: 
	 To:03642226215 

4 

'r~ .No.A-230,1.8/9/20.1.0-Ad.Tl'-' 0 

Govet-lime"t omidin 
Ministry offlnancc 

Department 01"Revenue 
Central'Boyard of 	and Cusl 

Ad.TTB Section 
**V~ ** 

qVil"V N-4 

U, 	-~
,4wft 

-New.001111, the 

()'Vr4'j'CE'KKMQ'RA  KRUM 

r 	 1 -ndig . Seniority 	List(AISI.,) 	of 
,,subject:-Correction 	In 	the 	All 

SuperintendentsofContralExcise for the period from 0*1,01,1993 to 

31, 12 1997 in rcgpcct of Shri jarnes Guitc, Shillong Zonal offloc of 

Centrid. Excise 

The undersigned is directed to say that in compliance to the Judgement dated 

'17-11.2009 passed by thelfon'bic CAT, Cluwahati BuT.tuij iii, O.A.No.220/2009 filod 

by Shri James Guitc, Superintendent, Ccritral'.1-Neisc, the COMMissiOncratc of Central 

Excise, Shillong issued order for promotion Of Sbri James Guite notionally W,C, f. 

2i).06,0d ivide Rrtt Order Wr) 4917.01 0 Ated 18.02,2Q'I Q. Q.onsequently, it 11 A.8  been 
decided wif,h mo approval of t-hc compatont authwity to ineorporatic tho. name of Shri 

Yanics (juitc tit S-No,896-A 1,c. buluw Slu-i P.S, Daz (0 &No,906) and nboxic Shri 

As,wrinl Xr, Das (at S."No.897) in the All India, Seniority List (AXSL) of 

Superintendents of Central 'rzxci so for the period *om'01 -.61 .1 993 to 31,12.1 ,D.L)7. 

2. 	Necomary corrections may be carried out in the All India Seniority List Of 
Superintendents of Central Excise promoted/appointed fron , 	1. 1093 to 

31.12,1997 posted in the official wobsite of 01E.C. 

(10S,$E.1-1 ANTONY) 
UN'1)1' .'R Sr:., CRr-,TARY TO TRE GIDVT, OF TNDI'A 

Samrat: 
DG, Directorate General of Systems & Data Management, 4" & 5" floor, 

H.otel, Chanakyapuri, New Dclhi- 1 1002 1, 

Copy 
Thc'Undar Secretary, Ad.11 Section for necessary fiction ,  

The'Under Secretary, Ad,I'Tl'.A, Section for information. 

(iij) DG, T.JRD with the request to dcleto the name of Shri famcs Guite, 

Superintendent, Central Excise Shillong Co.mmissioncratc: appearing at S,No, 1.841 in 

the draft MSL Of 51.1pur -intundtM5 of-  Central ExCiDO fOl' the 1POPod from 0 101  1 098 

to J.1 

$IPA 	Tho CWT11LX1:LiWM;1'11S-'-V e5f rertrnl Fmaino. AlorcllQiv i- -ompnunrl, 1vtC1.1%wcW, 

Shillong-793001 ' w.r.t their letter 	C,,N'o.l('10)/T'I',C/CAT/STT/]1/6535 -36 dated 

suit b I y, 20.10.2011 with the requestthat Shri j ames  Guitemay be inforilled 

(v) Office order folder 

(.j0ST-,-PTT ANTONY) 

LN'17YPR RECRETARY TO TH11-1  ~iuvl'- uv '.C,NDTA 
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FAX NO. ; 
	 lla~'  24 2011 	11:58nt-I 

OFFICEOFTHE DEPUTY COMM 
ISS 10 -R 

`TOMS DIVISION: IMPHAL (.'.US 
Eaw mlinipur-79) 001 

opp. ';"a x '.'—I—are Gate, Imphal —nn Neiv Checkon R0(Jd,  
T,j 4 03,~5-24443981 2442838.- Fax 

9 0385-2444398  

ORDER 

Date4J, lml?
~ a  ~j~e-  22~~d March 2011 

In pursuance Of B . stt, Order No . 49/201 0 dated Shillong tile I 

missioner, O ft1ce  of the  Collimissioner of Central Excise, 
February " 201 0  Of. the Con' 	under letter C,NO-JI(3)21ET- 

tern  Region )  Shillong Communicated 	I North Elas 	
. 

201 0 Shri Jame-s Cjte, Superintendent, 
IIL/2005/3161-79 dated IV,  Fcbnjwyt 	 grade of 

Division, Itliphal has been promoted notionally to tile  be  fixcd notionally w.e.fi Customs 	w.e.f. 29.06.1994 and his Pay will 
Superintendent Group `13 

M.t .jtled for aDy arrears Of 
his pay as he did pot work in the 

29.06-1994 but Ile Is not fintendent w.e,f 29.06.1994. Accor
dingly, his pay has been 

higher capacity as SuPe 
fixed as shown below 

istd Scale 	(1) Inspector scale - 1640-60-2600-75-2900 
Pre Rev 	 -3200 

(2) Supdt. Scale 	2000 ~60-2300-75  

pay as on 29.00994 
Add 0 1 (one) increment on lower scale 

pj,y fixed in t.11a next higlier stage in the 
	- 	- 

pay &Cale of Rs. 
2000-60-2300-75-3200 w.e,f. 29,06.1994 

w ith D.N.I. on 0 1  .02,1995  
pay  on 01.02,1995 
pay on 0 1,02.199 6  
pay on 01.02.1997 I 

5t ,, Central  pay  CQm1nission (IzP) Rules 1997 

Exi-,ting Scale 	
- 	2o00-60-,2300-75-3200  

Cor 

. 
responding Scale 

- 	6500-200-10500  

,kq on 0 1 .0 1. 1996 
Sxisting Pay ' 	% of basic pay) - 
D.A.as On 

0 ,1.01,1996 (1.48 

1 instalment of LR- 	f basic Pay) 
11 instalment of I.R- 0  % 0 	- __f  Otal ex 	, (a) to (C) ,,I,g molurnent 

2. 	40 % of basic P3Y in 
existing scale 

d 2 
Total Of items  1  all  

p,evised Pay fly_ed under sub- 
rule Nv.t~ .f.  0 1 .0 1.1996 

pay oil  01,02.19 96  

Pa'~,  oil 01.02-1997  
P ay on 01.02-1 998  
pay  on 01.02-1999  

pa* ) ,  or, 01.02-2000  

Tv,  

iftifvvs .  showmick 
,Vrzta;jj[) y.  commissioner 

-It 

Servict-Tax Divisiont buwahati. 

Rs. 2,1 80/- 
Rs. 	60/- 

R,,2,300/- 

Rs- 2,3751- 
Rs. 2 ~450/- 
Ps. 2,525/- 

Rs. 2,375/- 
Rs, 3,515/ -  
Rs, 100/-  
Rs. 238/- 
Rs. 6,229/- 

950/- 
7 ~ 17 9/- 

Rs, 7,.300/- 
7,500/ -  

Rs- 7,700/- 
]?.s, 7,9001-  

8. 100!-  
Rs . 

Coilld on fj ,,.Igc "T' 



FRX NO. 	
Mar. 24 2011 -12:00F(II-~-P9,' 

Pagu "2" 

PHY Of' 0  1 .02,2001 
Pay on 0 1.02.2002 Rs. 8,5001- 
Pay on' 01.02.2003 Rs. 8,700/- 

Rs. 8,9oo/- He has been granted I 	Alsured Career Progression Sche' 	-f  09 -08-99 vide Fstt. Order No. 56/2004 dated 
.31.03,2004 Communicated undermCC.No.11(24)1/ET-1/99/9776- 95 dated 02.04.2004 His pay a,-; on ()9.08, 1999 in the pay scale of Rs. 6500 -200-105oo Rs. 8 	- .,100/ i q  

Pay fixed ill the next higher stage in th e  pay 	ale of Rs, 7500-250-12000/. u der FR 
se 22(l)(a)(j) = ,Rs.  8.500/_ w.e.f.  09.08.1999 	 n 

with D.N. 1. Oil 0 1 Q2,2000 PkY 611 01.02,2000 
PaY 01, 01.02-2001 R.S. 3,750/- 
Pay off 0  1 .02-2002 R8. 9,0001- 
Pay on 0 1.02.2003 
Pay On 0 1.02,2004 

Rs. 9,250/- 
Rs, 9,5001- UW  

Pay on 0 1 -02.2003 Rs. 9,7,50 1  
Pay on 0 1,02.2006 R.q. I O,Ooo/- 

Y)- 1tI 11CA, 
Upgradation of pay scaile in the  grade 

Of SuPerintendent vide Minjustry ,  s ONI F,No-6/37/9,89-100 dated 21.04.2004 
Old Scale 	- 	7500-250-12000 
Now Scale 	- 	8000-275-13500 

Pay as on 21,04.2004 
1` 11y fixed in new scalu w.e,f. 01.02.05 with DXT on 01.02.2006 

Pay on 01.02,2005 
Pay On 0 1 .02,2006 

6 th 
 Central Pay COMmisslon (RP) Rules *2008 

f3asic Pay 01 ,  0 1 .01.2006 	- 	- 
D6arness PaY(50%ofbasiepay) 

M 	Dearness Allowances ( 24 % 
(d) 	TOtjl j emo luments  

Pay fixed on 0 1 .0 1,2006 

Rs. 9,750/- 
Rg. 10,2oo/. 

PS. 10,200/- 
Rs. 10,475/- 

Rs. 10,200/-  
Rs. 5,1001- 
R-3. 3.,672/- 
Rs. 18,972/- 

Rs. 18,980/- 
(Grade Pay) 	

Rs. 4,900/- 
Rs. 18,980/- 

( Grade Pay ) 
Rs. 5,4001- 

ShTi 	s Jame  Gulte,  SUPClinterident, CuStoms Division, ImPhal has been granted 2"' 
Financial upgradation under Assured Career Pr 
58/2006 dated 09-06.2006 comm 	Ogrml'On Scheme vide Esit. Order No. 

nicated under letter C.No.U(24).ET-l/2oo4/l8964- 19013 dated 12.06.2006. Accordingly, he has been granted 02(t-,%!o) increrlients on 01.07.2006 

COII(d, on Pige ,,.y 

%ftqftmlS. showmick 

-awVffflDy. commissioner 

Service-Tax Division, Guwahati. 

P!IY on 06,02.2006 
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Page 

Pay on 0 1 .07,2006 	Rs, 20,440/- Rs, 5,400/- 	? 
Pay on 01.07.2007 	Rs, 21,220/- Rs. 5,4001 

01.07.2008 	Rs. 22,020/- Rs. 5 ..400/- Pay oil 	 .1 VNF4  
Pay on 01.07.2009 	-Rs. 22,850/- Rs, 5,400/- 	R 

Rs. 23,700/- Rs, 5,400/- Pav on 01.07.2010 

To 
t 

t 

- 
H—SoMitnthang 

DEPUTY COMNUSSIONER 
CUSTOMS  pff[SION ,  YMPRAL 

C.No.'11(24) 
. 
I/EsttfFixation]CU S/ACl/2010i 

q ~' 
a 	Dated.- 

Copy forwarded for i.nformation and necessary action to ;- 
J The Commissioner, Customs (Preventive) North J ~astern Kegion, ShillonZ. 

2. The Pay & Accounts Officer, Customs & Central Excise, ShIllong. 
3- The Assistant Chief Accounts Officer, Customs Hqrs. Shillong. 

4. Slid 	 for information. 

.5. Bitt section, C'udt6M's Division.. Imphal. 

6. Service Book of person concerned. 

9/ 
(H.M chaDevi) 

ADMINISTITIVE OFFICE11 
CIIS  DM  IDSION  . fMPjjAI. 

.ftz?r,Tis.  showmick 

...qWTjoy. Comm issioner 

Servicejax Division, Guviahati- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(An application under Section.  17 
of the Administrative Tribunal Act, 1985) 

TEMPT PETITION No. 48 /2010 eV7FON 

In O.A No. 229 /2009 

2 	2012  
Z'W 	In the matter of: 

James Guite 
Presently posted at Sonari Range 
Post Office — Sonari, 
District-Sibsagar, As~am- 

..... Contempt Petitioner. 

L114-1 

li~ 

-Versus- 

Shri V.Sridhar & Ors. 

... Respondents/ 
Alleged contemnors. 

_j 	 -And- 

In the matter of: 

C 0\117,' 
IS 	 Counter reply filed by the petitioner against 

the written statement submitted by the 

respondents/ alleged contemnors. 

The humble petition of the above named petitioner. 

Most respectfully sheweth - - 

That the petitioner has carefuily gone through the written statement filed by the 

respondents and understood the contents thereof. The respondents have filed 

two written statements, one in the year 2011 and the other one in the year 2012, 

more or less reiterating the same thing. 

That the petitioner would like to draw the kind attention of the Hon'ble Tribunal 
about the fact that this contempt petition was filed in the year 2010 

Praying for 
initiation of a contempt proceeding against the alleged contemnors for non-
compliance of the order dated 17.11.2009 passed in O.A.No- 229 of 2009, but it is abundantly clear from the

~ two written statements that the resporiftm are 



r 

2 2 9 

buL  -thz-seni 
, 
ority-lis o willfully and deliberately delaying the matter correction ol 	t f 

superintendent (Central Excise) in All India level) unnecessarily, causing serious 

prejudice to the petitioner by affecting his future promotion prospect. 

That the petitioner begs to state that the respondents have all along made a 

statement in their written statement that the CBEC vide its office memorandum 

dated 04.11.2011 has decided to incorporate the name of Shri James Guite (the 

petitioner) at sl. No. 896 A Le below Shri P.S.Das and above Shri Aswani r. Das 

(at sl. No. 897) in All India seniority list of Superintendents. But till date the 

respondents have not done it in black and white which is a clear violation of the 

Hon'ble Tribunal's order dtd. 17.11.2009. The seniority list as on 1.1.93 to 

31.12.97 does not show any rectification to this efr-det, !, ~V_ 

That the petitioner finding no response from the authorities, even after filing the 

contempt petition, submitted representation to the Deputy Commissioner, 

Custom Division, Imphal on 17.11.2011 praying to initiate immediate remedial 

action as he is in the zone of consideration for promotion to the next higher rank 

of Asstt. Commissioner enclosing all the relevant documents thereto. 

Copy of the representation dated 17.11.2011 is enclosed as 

Annexure-  A. 

That with regard to'the statements made in paragraph 4, 5 and 6 of the written 

statements, the petitioner begs to state that the respondents have admitted that 

they have already decided to carry out necessary rectification by incorporating 

the name of the petitioner at sl. No. 896.A in the seniority list, but till date they 

have not done anything about the matter, which is a deliberate violation of the 

Hon'ble Tribunal's order dated 17.11.2009 and highly contemptuous in nature. 

Under the facts and circumstances stated above, the Hon'ble Tribunal be 

pleased to initiate Contempt proceeding against the alleged contemnors for 

willful non-compliance of the judgment and order dated 17.11.2009 passed in 

O.A.No. 229 of 2009 and be pleased to impose punishment upon the alleged 

co ntemnors in accordance with law and ,  further be pleased to pass any other 

order or orders as deemed fit and proper by the Hon'ble Court. 

. e- 

r,6~~ 



2 9 F E S 2012 

Z-11  

AFFIDAVIT 	 'Vaha" BOrch 

1, Shri James Guite, presently serving as Inspector, office of the Commissionerate 

of Customs and Central Excise, Shillong, do hereby solemnly declare as follows: - 

That.  1 .  am the applicant in the above -  petition and as such well acquainted 

with the facts and circumstances of the case and also . competent to sign'this 

affidavit. 

That the statements made in paragraph 1 to 6 are true to my knowledge and 

belief and I have not suppressed any material fact, 

That this Affidavit is made for the purpose of filing counter reply in contempt 

petition no. 48/2010 before this Hon'ble Tribunal, Guwahati Bench, Guwahati 

for non-compliance of .the Hon'ble Tribunal's order dated 30.11.2009 passed 

in,O.A. No. 229/2009. 

And I sign this Affidavit on this 1q1K day of February, 2011. 

Identified by 

Signed before me. 
4 

WL Advocate. 

Advocate. 



The Denlit-,  rnmmleclf%" ~r 
Customs Division, Imphal 

Sir, 

Subject:..Coffection/ inclusion of Shri. James Guite in the All India Seniori List 	i ty 
of Superi 1 	n iritendent of Central Excise for the pe iod from 01.0 1. 1993 to 
3 1.12.1997. Prayer for — Forward Mig of 

Kindly find enclosed herewith in triplicate of my representation alongwith the 
Annexures addressed to the Commissioner of Central Excise, ' )h1llong on the subjee,  t ~cited 

I 
 above 

for favour of onward tran smission to Hqrs., Shillong. 

Yours fai ~thfiully '  

V I 	A 	A -tl 
%.IV4 	state 	ove. 

(JAMESS UITE) 
Superinter~dent (A/S) 

Custbins Division, Imphal 

< 

Tj 

2 

Government of India 
G Ministryof Finance 	GU 	lj! ~ '~'PC4 

Department of Revenue 
Office of the Deputy Commissioner 

Customs Division: :Imphal 
lit. 11ildl 

New Checkon Road, Imphal, Manipur, Pln-795 001 
Tel.  #  0385-244439712444398;  Fax # 0385-  2444398 

C.No.VIH(48)10/MSC.ESTT/DPF/ACl/2009/ tgSl 	Dated : I P 

To, 



To, 

Sir, 

The Commissioner of Central Excise 
North Eastern Region, Shillong 

(Through Proper Channel) 

5RI- ,6  tp, V71  

;2 

U 

subject: Correction/ inclusion of Shri. Japies Guite in the All India Seftiority Ll 

of Superintendent of Central Excise for the period from 0 . 1.0 L 1993 to 

31.12.1997 — Prayer for. 

With due respect, I have the honour to .  b ring to 
i 
your kind notice the following 

facts for your favourable consideration and necessary prompt action.. 

That, consequent upon the restoratio of my confirmation in the grade 
11 . onfirmed on 07.10.1985 as poefr inspector issued vide Order No. 45/CON/90 dated 23.11.1990 as c. ssioner (P&V) Customs and 

Order No. 17/PAC12009 dated 25.08.2008 of the Joint Comm' I 
Central Excise, Shillong and subsequent notional promotion to the grade of Superintendent Gr. 

V w.e.f. 29.06.1994 vide Establishment Order No. 49/2010 dated 19.02. 
* 
2010 of. the 

Commissioner, Central Excise, Shillong followed by recast of my Seniority position to 
Sl No: 

35 in the recension Draft Seniority List of Superintendent Group 'B' as on 
27.06.2011. 

(Enclosed photo copies. of theorders marked Armexure — 
I 

A', '13% c C) & 'D I respectively for your easy reference) 

it is indeed unfortunate to mentioned that my name which is to .  be assigned serial 

number in between 896 & 997 is found conspicuously missing in the All 
India Seniority List of 

Superintendent of Central Excise Promoted/ Appointed from 0 1. 01. 1993 to 
31.12.19.97. But, was 

placed at S1. No. 1841 in the Draft Seniority List of Superintendent 
of Central Excise for the 

il 
period on  01.01.1998 to 31.12.2006 

which has no rele-4a'ncy at all to the facts discussed herein 

above. jority Lis ma (Enclosed photo 	es of the Sen 	t rked 

—'E' & 	respectively for your easy reference) Annexure 

d in the Hence, this humble prayer to kindly initiate immediate remedial action an 

meantime if I am in the zone of consideration for pr6motion to the next higher rank of ithe 
Assistant Commissioner the same may kindly be consid ~r~ed or reserved a slot 

For which act of your kindness I shall ever remained oblige. 	0 

Enclo: As stated above. 
	 'Yours faithfully, 

6(six) in, 9 (eight) sheets 

(JANES GUITE) 
Superintendent (A/S) 

Customs Divi~. ion, Imphal 
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Dated,* hill I O-K~LLA 

-Libject: Confirmation i A the gr Ab of S 	 a 
-I;nspec.tbr of"ce-n-tral  Exci.8eq 
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a~ry The !fol 	 ec 	rult llo-i4fng air 	rd 0' 
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	 a 08 a c- 0 
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Biswajit Kar 

Fabi tr a. 11,r..- S ai kil a 

Sunirm'ai Das C houdhiiry 	d8 -e  8.6 

ta Amit Xr. 	UP 
Bilcram Shan1car 	 P, SIP  861 ,  21 

Ni:i7anjan. Dhecir 

2 3,.: 	Benu Rn. Sutrtt--d1ia*r sc 	1 08..-S 6 

John Gilbert xtm 	S 
8.10.86 Am:Lt Dutta 	 A 

BiBwajit' Paul 	 8 f  :8 4 26." 
ip* '~ a Ajpy Ghosh:.'..' 

a-i to'.66-
' .  

28 - 	 Pradip Xr. 

290.. 	Sashi Frasad Gogo 	 :S.o  0*86 . * 

0. 
30 	 Dilip Kx. o0aarm ~-': 

Jag ~idish Ch R 1n;jb4~,c6L 
8  

Rp'-'notl-d 	ta 32. ~ . 	 u 
- :86' Hem Ch. S i~ 	 8.- fO. 
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!n-to-zot,  A 
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kk.~4~L Roy Chou& 1-1~ar Y ,  21 	01 	8 E3-' 
.77'- 

76- 

I  
.0 

.79, AsvIini Kr 	B 3. 8~ 	'(ST: 

Nibash R11. 	Das (8c 21 	01 	8 ,  . 
. ... .. 	

n Ohyne 	(8T):  R!otiho  1.. 14'ax*-~i 2 1'.,'0 1'-. 36 

-Inindra Sardn:La 21 0 01 	as :  

(ST) .21 	01 

]?-..olc,-oP. 	(ST) 
540 
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oil 
. ffc-, ..s :21.01- 
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(S C 
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-.J~6,nitaj chakraborty 
21.01. 

R.-a  j K-umv- - B h 	nj oy  Singh 21 .01 

21 ...01 
"'.Neisial (ST) 

I~a,41~61 Ha0ka'-p (-ST) `21 0 	BB 
90'. 

L 	al ChoudhurY '(SC) 

(ST). ~ 2f:,OJ 
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(ST) 21.01-488- 
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2*-05,ig 

:10. Shymn - 
Su  

5 - -OT 
: . 104:. 
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6-5 I?rob:Lr Xr ..- 	SOn 

0 6,-~' 14 an 	-Bam-k 
5 	91 ,89

'' 
Oc Sujit Bhr-.-~t 	h rJoc 

5 
Dolarl 	hur~ 

5 01 	P 9  
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Th. ,Kadhai Singh 

1 *1 04 
Dc'pasir-h Chakraborty 

Jh6 8-9  Bidhu pc 
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Government of India 
F4W WVM; WwR Rqm 

Ministry of Finance,..Department of R I'. v 

RUM I= 
M.G.  Road 
	ol ,  I i 

T.1 
1 01-03 -2224751/2223030. 	Fax.  91 
	E-Mail: 

ORDER  No. 171PAC/2008 .  
Dated, Shillong, the 25" August -  2008 

Subject Confirmation in the grade of Inspector iti'respect of Shri James 

Guite (ST), (Superintenftpt) 
. 
in ! compliance of Hon'ble, CAT 

Gu-,V ahati's Order passed in-  O.A, No. 301199 dated 14.5.2061 and 
nicated v We F.Nd. A' .as per directive of the Ministry commu 

32022/37/2007-Ad.III-A- dated 10.6.2008 - Order rog 

In complialice of Hon'ble CAT Guwahati's Order passed in 
O.A. No. 301/99 

dated 14.5.2001 and as. per CBEC's direction communicaf.ea vide F.No. A-32022/37P.007- 

-onfirmation in tdhie gra e of Inspector of Shri James Guite 
Ad.111-A- dated 10.6.2008, the date of r !0 1 as 
(S'n, now Supe 

. 
rintendent issued vide office Order No.. 

5/CON/90 dated 23.11-195 
f said Shri red. Henceforth, th e ~ Ate -of confirmation .0 

confirmed on 7.10-19-8.5  is her-,by resto 	i 
endent in the grade of Inspector rr a y be read as 7.10-1985 

-instead'of 
lames Guite  (ST), Superini 

1.4.1988. 

D MADHAVAN) 
JJNT COMMISSIONERO?&V) 

ILLONG. & CENIV_At EXCISE:: SH CUSTOMS 

Doted. 	AUG 2008 
C. NO. I1(11)l/CON/20 

r inform-tion and necessary action to Copy  fo  :arded fo rw 

Th6 Commis 
. sioner,. Cusloms (Prev) Hqm, NER, Shillong. 

.1 	 nimis 	
ise Division. fri-charge of Law C ells, Guwahat' 

6 Deputy PO 	sioneT,: Central Exe 	. . visio  Imphal.  Copy  meant for Shri Thl, 	Missioner, Customs (Prev) Di . 	n, 	
-under a dated The Assistant COM 	e is.enclosed herewith for causing delivery 

James Guite, Superintend nt 	for-record. 
receipt and the receipt so -obtaiAed may be forwarded to thi ' 

s Office 	Ity al Excise Hqrs. Shillofig-The draft S enior' 
The Administrative officer (Esit ), Centr 

y be processed for circulation. 	Hqrs 'NERI List ma~ 	 Officer, Customs (Prev~ 	Shillong. 
The Assistant Chief Account 	Shillong. OiTicer, Central Excisq.k-lqrs., 49 

S 	'count 	'Shilloi 6.. The As istant.Chief Ac 	e Hqr 
I T-he  Supeiintendent (CIU-VIG), Central-Eicis 	s requj~sted to ir6rn~ 

I Central Excise Hqr 	n 

	

S. ' s , 	g.Hii 
8.. The Superintendent (PLC), 

CBEC accordingly, cer,  Custoid & Central Excig 'Shillong 
9. Pay and Account Off' 	'(i,rev) Division, Imphal 

t 	Superisitendent, Customs 	'B'Non- JvShri James Gui ~ (ST) , 	Associati.on/Gtoup 

	

The Gener-Al' Secretary, Group 'B" Gazetted officeri' 
	

h Vn 1 	

0  g* 	

)s oms  & Centiall Excise' Sh' ong; 
-officers' Association, Cust Gazetted 

12. Guaid File... Y—SAHA) 
FFICER 

ADT,41NISTRATIVEO ILLONG EXC1SE::-S1H CLNTRAL 

AIN. _,kX r - "A it . _VR. . 

id 

li! 



TeL+ 91-0364-2504480/ 2223030 

MtNISTRY OF I 
DEPARTMENT OF 

OFFICE OF THE COMMISSIONER OF CENTRAL 
MOR19LLOW COMPOUND Mf 

It Subject: - Establishment promotion, transfer and posting In the grade of Superintenden 
- order reording. 

	

Shri. James Gulte, Superintendent of Centra cise and Customs Is hereby promoted n 	I Y t' 
the grade of Superintendent Gr'.'B'w.e.f 29.06.94 and his I  will, be fixed notionally w.e.f 29.06.94 

b ' 
61 	no 

capacity as Superintendent w.e.f. 29.06.:'' entitled for any arrears of pay as he did not work In the hig 

The seniority In respect of Shrl. James Gulte will be placed below Shri Partha Sarat 
above Shrl. Aswini Kumar Das. 

j 

(S.R.] 

C.-No..11(3)2/ 
I 
 ET-111/200.5/c~~ 
	

Dated 
	

1 9 FEB 

Copy forwarded for Information and rfecessary action to:- 

:L The Joint Secretary(Admn), Central Board of Ex6ise and Customs, North Block, New De 
002. 
The Chief Commissioner, Customs and Central clse, Shillong Zone, 'CR CENS'Bull' 
M.G. Road, Shillong -1i 
The Under Secretary (AD.11 B), Central Board of clse and Customs, New Delhi. 
The Commissioner, Customs (Preventive), NER hillong. 
The Commissioner, Central Excise, Dibrugarh/Gu wahati/Shillong. 
The Joint Commissioner, Customs (Preventive), NER, Shillong. 
The Assistant Commlssloner(P&V), Central Exc4e, Dlbrugarh. 
The Deputy/Assistant Commissioner, Imphal Customs Division. Copy meant for the con 
off Icer Is enclosed. 

- The PAO, Customs & Central Excise, Shillong. 
Accounts/Perscinnel Appraisal CeIVCIU-Vigilance Branch/Computer Cell/Pertonnel Litil ,  
Cell, Central Excise Hqrs. Shillong. 
Shrl. James Gulte, Superintendent for compliance. 
The General SecretaryGroup '13' Superintendenis' Association, Customs & Central Excls 
Shillong. 
Guard File. W'.

~ 

(L.S. 



A rks 

	

NTENDE1 	'kned J­Whe erz. 
MAR 	 te of 	Date-,TO16e da  at  te  

	

Date of Apptt- 	Date of 	
e  of 	

DR/PR 
Date of 	 ation In 	joining as 

& ucational Qualification 	 in GovL 	cohfIrrn 	 assumption of 	as 
Name 	 Birth 	Govt. service 	Inspector 	Inspector service 	 charge. 

r4o.: 

t, 	 08 
06 	07 

	

92 	DR 
oS/Shri/SnTti. 	 04 	 17.09. 

0:1. 	U2 	
03 	 27.01-77 	

DR--- 
0-1.02. 	 27.OL77 	17.0  9.9 

	

2 	DR 
A.K. Uit , B -~~~~ 09.03.57 	27.OL77 	

01L. 1 7 9 	29.0j_77 	17.09.9 
-c. LLB 	 DR 

1. A. Hal Im, ts 	 1-53 	29.OJ-7 	
80 	1.9.09-77 	17.09. 2 	

DR TushlEir Kar, B_A_(H) 	 17.09.92 09.1.0.51 	j.9.09.77 	24.1-1- 	
1.9.09. 7 

3 -ose, B.Sc. 	 .19.09.77 	13 V-80 	- 	1.7.09.92 	DR 
4. 	M.K. I . 1 	 01.06.53 	 80.. 	04. .78 

	

A . 	
, B.A.(H) 	 04.JO.78 	. :13.V.- 	 .03.93 5.. 	A.K. Chdudhu 	 -t9.03.55 	 J.3 12-80 	04.J.0.78 	

jz.Vj.V_ 	'DR 
t%ish01 .0 DaS, B.A. 	 9. 6 	 28-09 53  

din Sc.(H) 	 13.12-80 	-09- 	 DR 
7. 	Md. joyriul Abedin, 	 01.03.56 	25.09.78- 	

U4.:Lu. 1 0 	.03.93 	DRI, New Delhi 
DR 

	

H) 	 12l. .80 
S. 	A. Bhattacharjee- B.Sv. ~H) 	

0:1.04.55 	04. 	 ~AO.09.78 	12.Q3.93 
1 . 

9. 	A. chattei~e_eB ~Sc.(H) 	 30.09.78 	13.12-80 	07.06.93 	DR 
26.0 .56 	 25.IJ-78  

B.K. Banerjee, B.Sc.(H) 	 1.3 J2.80 	07.06.93 	PR 
1 	 31-0 .52 	25. 78* 	20-ij-78 

I. 	I 	S. Sharma, M-Sc- 	 -- - 	2J-07.74. 	 9 	0 -0"3` 	DR 
08.03.7 

-
1-2. 	jagadish L; I Das4 B.A. 	09.01.55 	OB.03-7 	 . .93 	PR 

13.12-80 	24.IL78 	
DR 

IL3. 	K.K. Tanela, M-Sc. 	26.OL54 	12.06.76 	 OT6_693 

prana) 
I 
 1 	

1 
Deb, B.Com . 	 :25.04.79 	10.09.8j. 	2 .0 .79 	DR 

	

4. 	 oi..03 55 	ol-OL80 	2 .0 DR 
1)~ Chatto0ad hway, MJL 	27.o3.54. 	27 0:1-77 	.22.01.77 01-80 	 DR 
Aru 

I n Kr. Datta, BA_ 	 22.011. 7 	0 
29.01-53 	 l 	27.-W. I V 

s war 	 .79 	OLjLO.! 6r iatt charjee, B.Sc(H) 	 qf 09 9-3 1.7. 	Rame h 	 21L .52 	27. 	
01.10.1 	07.03.80 J_ 

1 	 .54 	 r jn sin I 

	

_8. 	B.G. o dal, B.S 	 15. 	07.03.80 	
01 23.1.0.70 S. Deb, B.Sc. 	 :LS.J~L52 

05.OJ-78 	 27.09.93 b, H.S.LC B. D 	 01.03.56 	 07.04..82  
1 .0, F 	 29-IJ-86 	 DR 

.11 i 	21L 	T.M. HarElOn&S" ) 	OjL.og.5.1 	07.04.82 	 27.09.93 
(S S 5 n 	B.Sc. 	 27.04.87 	08.82 

Sin 	 19.04.56 	02.0&82 	 DR 
N.C.! 	 04.81 	29 -66,94  

B-Sc. 

	

	 01-12.82 	WW7~g _QA 	DR 1.3.04.81, Tapan I'l. a, 	 .20.07.57 	Oj_12.82 	.30. 	 cornmr. Cus. SEZ,- vizag 

M.S-. Tyagi, B-5c- 	7 	0:1.02-bb 	30.03.81 	
8 	

DR. 	A.C. Cus  SEz, Vizag- 
j Acharjee,  - C. 	25.12.54 	08.04.81 	

.8 	
J0.06.81 	29.0 .9 	DR 	

DG Vig. New Delhi .0j_J2.'82 
:haturvedl, M.A. 	 1.0.06. 1 	.23.05.81 	29.0 .94 	DR 

A.K. C 	 J6.06.55 
o:L:L2.8u 29.'06.94 D.K. I ma B.Sc. 	

02.0 56. 	23.05. 	 30.03.81 

	

1 	Oj_j2.82 	29.06.94 	DR ,  

	

S. 	gus 	 11.06.55 	30.03.8 

	

VZY.06 81. 	05. 3.86 	og.06.81. 

	

29. 	K . Neog, B.Com . 	 :12.04.55 	 30-03.81 	29.06.94 	DR 

- 	~ama, (ST) B-A. 	 30.03.81. 	13.03.86 	
2 . 6.94 	DR 

	

:J 0. 	Jambu L 	 2 

	

nan, (ST), B.Sc. 	
27.1.2.54 	 19,03.86 	30.03.81 	DR 

	

.30.03.81 	 6.94 

	

31 	N.G. Barr 	 01-04.56 	 706. 6 	13.G4.81 
RaJOO Sollowal, (ST)~ B-All 	03-03.55 	13.04.81 	0 	 29.06.94 	DR 

	

06.02.82 	
9.83 

T.Tuank nthang,(ST)'B.Sc 	
------ ­,24.02-5 	- 	

27.04.87 

s 	c;.),,B.Com . 

	

4. 	P.'S- a ,  -(Sj 
- x"al 

One'r 
CrVjr  

r 

	

Vf.0'3cl 	ClOkonl; 
(-CO 



hettier 
/Deeni-ed 

Date OT 	DR/PR 
of, 	date Of 	as  Date 

D 	of ApPtL 	joining as 

Date Of 	
nfirmation In 	

inspector 	
assumption of 	

Inspector in Govt- 
ucational ualificat, n 	Birth 	Govt. service 	charge. 

service me&E 

	

Na 	 DR 
29-06.9  

06 .02.82 	R 
0-7.40.85 	29.06.9 

DR 
:C16. 	2 	 05-0-1-0  

1-59. 	2.3.0 	05.06 
07 	 D13 2 

hii/Smu- 	 .86 0 03.59 	07- 	 DR 
mes Gult6i (S 	 30.93-81 	 05 ob.95 

	

a 	C), B.Com- 	09.51. 	07.06.86; 
SWIM K . Das, 	 05., 	01-04.82 	86 	

:Lq.0:L82 	
05.06.95 	

DK 

A' 	 0 .02.5b 	1.  oj-82 	29. 	 PK og.82 
PK Reang, (Sl)  B  A' 	 os.0695. 

05.0 	 29-IJ-86 	2 	
* 95 	

DR 
-Sc 	

.0 	
02 .09.82 	 .1J_8 	6 

3 - 	
__bnatn B 	 05.0 	

PR 
9 . 	-B,K-Deb,41 ts,cum. 	 4 	

0s.i-L-110 	9.J.LB 	 .06, 95 
A 	 1.6.2-L-0 . 	DR Aahar Dey. B A. ( 

B.A. 	6.0J_56 	
06.08.tsz 	 05.06.95 	ote o Morce . 

ment, Kolkata 

40.' 	
shatta har eel- 	0 	:LS.02.76 	3.05.87- 	

19-ol-B 	081.2.95 	
R 

4L 	 . 2.53, 	 PR shuman chaktabortY, B-Sc. 
	26' 	1.9.0j-82 	 J.6.03.8 	

08* " U_ 	0:1. 9.54 	2 	
7.04.87 	j.6.1.L82 	

..12.95 	
DR 

J.L BhOvvn11ll l` 1 	com. 	b0 	01.12.tsoz 	0 - 2.95 
3 	

~
4 	 DR 

J .C. Utizill 	
0 	5.53 	

9.02.76 	
271. 	

1 
6  . - 7-.tsZ- 	Ub.. .9 	DR rabinda Duttaj 	 -8.03.82 	U 	osi-2.95 

02-01-57 	27.04. 	 PR 4-5. 	
S.R. Dhar, B-A. 	 06-01.82 	27.04.S7 	

6.03-5:4 	08.3.2.95 
30 .1.:L58 	 6 .j.1-82 	DR MA 	 26 0~$.82 	 os:L2.95 D R Saha, 	 519 	1 	J.2.82 	 DR 47 	 j.3.u:1.76 	.0J_ :jCSar~ar, M-Sc- 	 27.04:§-7 	08. 	5 

4.8 . 	~R 	.. 	 5 
Sulk n 	as, 13-Sc- 	01-1021: 	.03~82 	 04 2 	DR 

I..:L2.55 	27.04.81 	26.02:82 	
5 	

PR 
SrIJ41 GangulY , B-Gom. 	 VL04.82  .04.87 	08.12.95  

Sc. 	ol..02-.57 	2 	 DR 
Biren S ikla, (Sl) El- 	 26.02-82 	26A0.81 	0g .1 

5J_ 	 01..03.561 	oj_04.82 	.0782 	
_2.95 

Sub rangshuDeb 
M-Sc- 	 2 2_ 	J.3 .L)o.87 	08.j.2.95 

-Sc - 	03A 52 	 - 	DR mt. ri .M. Phulkaft, rvi 	 o7.82 	 2J-09-81  

Abhij1t Ghoshl B.Sc- 	
09.0,2.55 	25.0 77 	01-05-80 	28.0J-82 	21..03-JO 	DR 

S 	.01-56 	r 1 27.04.87 	. 4.82 	
21. 3 96 	

DR 	promotl n, N/Del 
Manoj W. Brahma,(ST)  M- c. 	 8 .0J_82 	 0 	29.0 .96 -7.04.87 	 DG. ExPO LLB 	 26.0 .82 
Gopal Ch Das (SM BAT)' 	

:1-6.07.5b 	
0j.04.82 	

2 	 PR 
29.o4.87 	29-09 .96 , 

1.6.11-82 	DR 	Vig. Kolkata 
AJoK Una

Kraoortyl B-Sc. 	 26.02-54 	O:L:L.2. 	 .09496 	DG, 
BA_ 	O:L.03-lbu. 	 'Gal 	

2 	DR 
N.M. -13 Ish 	 20.ns.76 	 29 .09.96 .29.04.87 	2 

	

5b. 	B,,,,- 	30 	
A .  7 	 49.09.9b 

	

59. 	h rjee, NIM 	ol..0.1.59. 	29.04'. 	 DR 
gaptZhattach 	

4 
1 
 A 
I -_ .1 22.UL82 	:13 05. 	Z:L .vw.- 0 9757 	 PR 

	

60 	 - 	 .87 	-24.W. 

	

61- 	
AA $alkia, Sc. 

ee B-Sc- 	j..O:L56 	
08.UA+.o2 	

:13.05.87 	8 	
23..u6.9 	

PH 
Dipalk Bhattacnar 	B Sc. 	

3 	24.03.1' 2 	O :L . 2 	3.0. 	2 .0.- 0 :L.j.2.56 	 0981. 	DR padmeshwar Pegus V--) 1 ) ___ 	3_3.3- 16 	- 
01j.2.54 	0  - , 	03_0$.82 . 	:,1.6.03_~ 

p S. PlUrKayasth8dll B-bc ' 	 .060D 17 	5.87 	
14.04.82 	PR 

	

6 - 	
s 	

rabi Dev Gupta BA- 	 4.0-4.8''IC 	
J..30 	1.6.1_i-82 	

.1 	
DR 

	

65. 	), BA 	01..03.5 	 .82 	5. 
j~ ~NOh Das, (5 	.03.5 	0 

1 	 7'6 	29.OL82 

	

66 	Sach 	 .05.87 
c 	k06 1;,;;;,  

	

6  - 	Pranab PC Sharma, 	
;:14S 	0 IL 	

.01-82 
7. 

a 
 Bhattacha 

	

.6 	Rathino rc 
Barua (S B Naba Kr. 	 00 6 

0S 
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------- 	 C-4 

ENDENT.OF CENTRAL EXCISE 
~_,UST OF SUPERIN1 j  

1.1.93 TO 31.12.97 OiLMPPOINTED FRO 3-m 
S. NAME 	!DATEOF 	DATEOF 	DEE E. D 	

DATE OF, C MMISION -1 REMARKS 

APPTT AS DAT 	APFT AS 	E 
No 	Butim 

SUPDT 

1 	MO. NAZI !M 	2 	7 ~28 	51 

2 	SUNILKRVPUAMM 
3 SWAPAN. 

30 	1 	75 	K 
4 	NISHIT  M ~:  1 	4b 	4 	93 

15 	3 	93 1 	77 	7 	. r, 
5 	MUKUL IOL-SARKAR 28 	11 

1 	2 	KOLKOTA 1 'SAW~~ 6  ~~M 23 	1 	13 	93 
7 	14 	KOLKOTA 

N 	~R(?Y~  2 	8 	18 	1 	93 	1 

1 	16 5 

1 

8 	SOMESHDUTTA 
51 	22 	1 	93 	1 1 

9 	SANT6)ESH 	L 17 	7 
1 	93 10. 	j'YOTISH. 	DUTTA 28 	3 	43 	1 

93 	1 1 
11 	p- 	KUMAR  7 	5 	50 	6 	1 

12 	ANIL KUMAR  22 	9 	53 	1 

13 	BADMVISM MISHRA 

14 	AD(TYA NARJ-JN a f4k--~n 1 
15 	9 	BANGALORE 

K.H.- 	K(S 6 	1 	52 	93 

1; 	7 	4 	2 	93 	4 75 S 	MSU 
. 	- 93 17 	3 	KOLKOI 

17 	PRANA5K R-  16 	1 0 
10 	9 	76 

18 	BHAV RAO  (S  5 	1 	93 
D by CC 

19 	T.V- NARASIMHA KP  5 
1411 109— 

20 	A-; 

52 	8 	1 	93 75 	PATNA 
21 	L.P.GUPTA  

22 	J.RANGASWAMY R m 	1. 	93 17 	5 	52 	11 

23 	Rz  GUBBA RAJLJ:---- 4 	52 	11 	1 	93 

2 	11 	50 	29 	1 	- 	93 
2 

 
24 KAM,DAR HARSHAD 
25  PAN 

' 
DIYAPA 4 	52 	Z. NNGA  ORE 

2b- 	Sj,,b0DDAU1 Nj~ S 	~—~ 20 	42 	2 
1A 	ALL 	BAO 

27 	WCHD SHAKIL UMAR 27 	52 	2 
9A 	ALLAHABAD 

28 	RAKESH NARAIN  31 	. 	1 	2 
2-4 	6 	75- ALLAHABAD 

29 	P.N.SRIVASTAVA 4 	~jo~ 	I 	Z* 
il 	F; 	P-I 	. 

30 	SHIV RAM DIX T 15 	2 	52 	Z 
lu 	I 	f 

31 	SHAR ALI 2 	- 7 	51 	1 	2 	93* 
. r 1 4~  3 	1 7 

32 	G. MALLESHA AH S 24 	1 	50. 	1 	2, 	93 . 	. 
3 	2 	75 

33 	H.K. SRE 	ARAM..  18 	12 	36 	1 	2- 	93  

34 	H.C, JAGANNATHA 9 	52. 	1 	2 

35 	'MAHENDRA  PAL SIN H . 	9 	4 	4, 
93 

11:1 	ANJAN DASGUPTA -  14 	2 	- 	5, 	1 
2 

37 	ALOKE KR. SINHA 16 	1 	4 	22 3 
3 

38 	KARTICK 	..DEY 9 	4 	23 	2 	93 

4 25 	1 39 	SASANKA SEKHAR - 
40 	KALYAN 	P RARU ~ 111 

41 	SHYA 	AKAT~N MAJU — 
31 2 . 	93. 	24 	7 	75 	KOLKO 

SIBENDRA NAI 1 	41 
45 	5 	2 	93 3-. 2 	93! 4 	3 	75 	KOLKO 

143 	-SAMIRAN KR..B  . 
43 	5 	2 	93 12 	12 2 	93 	26 

44 	DILIP kANJAN DAS 
2 	'93 2 	93 	10 

45 	TUHIN KR. GOSWAMI 12 	10 	51 	11 

46 	ADHIR KR. MONIJAL 3 	'2 	Q1  20 	2 	44 

47 	S P MAINVVAL SC 3 	8 	49 	3 - 
a 	2 	93 	18 	2 

48 	R.K. AMBWANI 18 	6 	25 	9 
8 	2 	93 

49 	H.S. PAWAR 24 	4 
12 	3 	93 11, 

50 	BADALKUMAR 	21 	10 
1 	7 	R4 	12 

51- 	RAM KISHORE SHOKLA 
A tAY IMMAR SINUH IzV 	JIL 	1~  

93 
77 	23 	1'2' 	7.5 	PATNA 

1 	6 	50 
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S. 	NAMEV*0rWM WHETH M_-  , 	~ - .*"-, 0 F 1  DATE ()I:: 	COMMISION, 	REMARKS 

NO APPTT. AS 	DATE 
IDEEMED 

APPTT. AS 	ERATE 
AS 

-t -M OF 

	DATE 

SUPDT 
. 

INSPECTOR 
TOR 

 

878 	S.K-SAHA 8 111 -154 29 6 194 1 -T-.-,1-28 12 7q 

0 	

80 

INDORE 

-~79 	SAKHM 7 1 F5-0 111 

KokTo 28  

7 194 12q 16 19~  -,,113 18 75 

jF 

0 80 

6~EMARKS 

INDORE 	1 

880 	R.S. PtAKAl.0U0HNW' 	15 ~12 9 	6 94 1 	1-126 1'2-_ 79 -  INDORE 

__4 156 129 6 94 10 SHILLONG 

Q8 :1:1:~ 29 6 94 --91 10 80 SHILLONG 
882 
883 	GZ.SARIQ4R--' 25 11 44 29 6 94 129 10 SHILLONG 

884. 	M.&TY'Am. 20 7 57 29 6 94'1 113 4 81 SHILLONG 

885 	J- ACtIAROE- 	1 1 55 29 6 94  130 3 81 SHILLONG 

886 25 12 54 29 6 94 8 
' . 
	4 81 SHILLONG 

D.K-MERMIN' 16 6 55 29 6 JH 10 6 81 SHILLONG 

N

887 
888 	SUSMAL . UAS- 	2  1 56 29 6 .  94  23 5 	81 SHILLONG 

889 	K- INE 1 	6 55 29 	6 94 30 3 	81_ SHILLONG 

890 	JAMOULAMA 12 	4 55 29 . 6 94 9 6 81 	SHILLONG 

8 N- 	(50 27 	12 54 29 	6 94 30 3 81 	SHILLONG 

~892 sAPUKAN PAMR (ST) j-o T-F50-  6 94 : I 27 3 81 	SHILLONG 
- 

RAJOG  SONOWAL  (ST)  I 	. 4 56 129 6 94 30 3 81 	SHILLONG 

GOBINOATHABAH(ST) 20 11. 54 	129 6 94 	1 27 3 81 	SHILLONG 

5 T - YUGGIANTHANG 1. 3 55 29 6 94 1 4  81 	SHILLONG 

5-7  W im-75-7  _71~7 7 71 ~SHILLONG: 

7 ~3-  36 6 94 '110 3 71 

899 BA41T SINGH YADAV 6 a 50 24 8 94 30 6 1  "1, 3 77. 

900  7 	~ 6 43 1 7  94 30 6 0 122 12  77 	DELHI 

901 BB.'GOEL 20. 6 56 30 6 	.-94 -Ti8 13 71 	DELHI 

902 DIPTINIAN 1 -  3 50 30 16 94 :1 10 3. 77 DELHI 

903 A.C. PURWAT 10 7 '50 11 7 94 1 7  94  21 10.. 74. 

904. GANDHI . B.N. 18 5 ~ l 21 	110 2L 1 7' 	i 

905.. )Al a 27 2 54 5" J7 94 1 7 

906 V--MAALLUBHAt 1 A 1;1 Fi7 A 

KOLAKKER.B.M.  9. 5 3,31 907 
P.M. LAXMISHANKAR 19.. 12 4; q3 22 7. 94-11 .17 . 94 30 6 

'6 	. 
75 VADODARA 08 

908 
909 	PARIKH S.I. 

91  

30 9. 52 52 1 8 94 117 ' 	94 24 75 7ADODARA 

rO7 

910. 	SHAH  G.M. 

91 

 0  

91 

2 

12 4 5o 4 7' 94 1 - 	.7 -94 26- 6 75 - VADODARA 

09 
9111 - 	SHIJKLA A.N. ~-T  TT  ~-O 21  10 94 

194 .1  

1 7 	94 .2-6 6. 15 VADODARA 

912 	BAHAROONISMH 25 1. 50 21. 7 94 1 	" 7 	94 6 7 TF VADODARA 

913 	RAJPUT M.R..  25 8 53. 22 17. 	]94- - - 1 7 , 	94 28.6 75.  7ZODARA VADO 

914 	mi 'STRY CiQ.  ~O 8 44 	.16-.19. 1 - '-  7 	94~ 14 7 75 VADODARA 

915 	PAYEL A-C.. b 8 51; 11 8. 14 94 1 7 - 1 	94 1 .7 75 VADODARAl 

916 	ACHARYA N.H. 29 5 53 7 7 94 
*7 

1 T .  F4  5 17 76 VADODARA 

917 	'S  IkOYAB.K - *  2 6 47 16 -  7 94'. 1. 7 
944-  

75 ARA VADODARA 

918 	ALLENDRY Y.Y.  17 2 53 19.8 8 94 94 1 1 7 	j:-~ 

6 R:  
2A 

YVAAD20DA 
VOL R.ETD 

1 7 

	H 

18 
919. 17 1 51 .19, 8 94  . 1 9 ~4 27 

1 	

SAIYED A.S: 
vo 	~XtSA IWALA  C.P. 9 92D 14' 1 2 53 12  18 94.  1 7 	6A 9A 6' 75 VADODARA 

921 	-F~R  -KH  . 'A. 1. 92 t 
 1  9 5 0 J~c lin iOA 11 8 

.1 
74 - 
.75 

VADODARA 
vADoDARA 

922. KUKAoIA DX 7 9 52 1 - 1 A 
16 1 75. VADODARA,- , I 

923'. SJ . ~NA~~ARLAL 20  9 50 
37 

1 
1  

.7 
7  

94 
94 0 11 -- 75 - BANGALORE ETD. 

924 	MV. SRIKANTAS. 6 
1~6; BANGALORE 

926 	V . 	HWANATH .SVIS 26 1 51' 1 
5- 

7 
7 

94 
P4' 1 7 	1 94 17 il 75 BANGALORE  lRET D. 

926 	RA'BIRADAR 19 
. 11  

b 
8 

37 
39 4- 7 94 1 4 1 14 11 75 BA NGALORE 'EXPIRED 

927 	MD.AKBAR.- 
41 1 7 1 9 ~Lll , 	13. 76 BANGALORE  VOL RETD. 

928 	S.VENKATESH - 1  
12 

5 
1 38 4 .7 94~ 1 - ~4. 1'' .  io .. . - 77-  '76 - BANGALORE - RETO. 

929' 	B,:PARASURAMIAH 
15 7  94  .94  14 V E BAN .GAtORE 

~SURYAPRA~KASHAN  VS. 9so '8 - 	9. 46  
15-'. 2 52 Al. j  ~7 !94. 9 

j. 3. 
23 

9 
12 

76 
76'. 

BAN GALORE 
BANGALOR E 931 MIR INAYAT- ALI' 

T3 ~N I!  E EB HAFL~  28 .11 50 1 7 94 

W 
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. 4  

wmmm. __R ~D 	_sugi Ali -Mftlai; J~= 

T S, 

'DRA 	TY LIST OF 	
ses 

SUPERINTENDENT CENTRAL 
(Legends: Gen: G' 	 EXCISE FOR THE PEKJoD 0 N 01-01-1998 TO 31.12.2006 eneral., SC: Schedulded Caste, ST: 

Scheduled Tribe, OBC: Other Backward lasses) 

Whether DEEMED 
GENera I/ 	Date 	 CADRE _S1. No. NAME OF - THE OFFICER 	 . OF Regular 	DATE, IF 	Date o Regular S1 Shri - 	 -ST 	Date Of  Birth 	Appoin 	 CONTROLU ___en_t..as__ANY, OF 	As 	- NG - REMARk-c- 

	

OBC 	 -Superintendent 	A n r 1. P.> Inspector COMMISS, 
D M 	Y 

SUPDT. 
ONERATE 

I 	3AGADISH B. BURJI GEN 20 

D M 	Y D M Y ,  
6 	-19,51 1,998 

17 1§82 BANGALOR 

2 	P.D. RAJAGOPALAN NAIR GEN 
EZONE 

25 4 	1951 1998 27 1982 COCHIN 

3 	Satru ghana
..Kumar Srivastava GEN 

ZONE 
2 -7 	195.1 7 	2000 30 9 198 1 KOLKATA Seniority 

ZONE refixed u/o 
— -------- 4 	Akhtar Alam Khan GEN--' 97/2000 

1949 	1 7 	2000 11 12 1980 KOLKATA Seniority--- I I 	
. 
5 ZONE re fixed - u/o 

Kshltlsh Chandra Barman SC 2 97/2000 
:7J/ . A 	1998 	30 . 10 	1982 	KOLKATA, 	

i 
I 

6 Ratan Kumar Das 
4UNE 

SC ~ 2 6 1954 
12 9 	1982 KOLKATA. 

7 Pravash'Chandra 81sWas 
ZONE 

SC 14 2 1952 	1 1 	1998 5 4 	1982 KQLKATA 

8 Tapan Kumar Rajak 
ZONE 

SC 10  10 19.57 1998 .21 8  .1982 KOL:.I,~ TA 

9 Dillp Kumar Biswas 
ZONE 

SC 15 6 19sS ~ j 	. 1998  
3 1981 KOLKATA p 

Z­ -
~-~-10v- Ashim Kumar 131swas SC 

ZONE 
27 12 19% 1 	1998 20 10 	1982 KOLKATA 

11 Nanda Dulal Maltna 
ZONE 

2'9 	2012 0 

SC 12 4 1956 	1' 1 	1 998 
1  9 	1982 KOLKATA 

12 Badal Chandra Balragi 
ZONE 

1 

2 
SO 2 10 1957 1998 9 	

1982 L KO KATA 

h 	1~3 Debesh Chandra Ghosh 
ZONE, 

Sc- 1948 , 	1 1 	1998 13 1 	1983 KOLKATA 
ZONE. 



r-7- A5 BANGA 

-
T984' 1840 RA)-KUKAR GEHLOT 	GE 	1 	10 1952 23 -79~'~602 30 ZONE 

SHILLONG: to ~ 
IP ~' ZONE 

SHILLONG (~2 Xakho6et~-Slmte 	 '3 1958,. 2 174 	 3 	9 2002 	18 	6 	1984 

	

ST 	1 
ZONE. 

.1843* Kaizadal 	ST 	1 	3 	1955 23 	9 	2002 	4 	7 	1984.- SHILLONG ZOVE 

BANGALOR LGOPINATH 	GEN 	24 3 1960 23 	9 2002 	 29 10 1985 1844 	
E: ZONE 

DELHI 18.4S RAM KISHAN 	GEN 	12 	1 	1956 2Y 	9 	2002 	 27 	7 ~ 1982 
ZONE 

1846 VIVEK MUKUND 	GEN 	24 	2 	1958 23 	9 	2002 	---- 	16 	1 	1984 MUMBAI 
ZONE 

MUM5AI 1847 MANOHAR V NATU 	~ GEN 	20 	1 	1961 23, 	9 	2002 	---- 	1 	6 -  198 
ZONE 

BANGALOR 1848 N.R.RUDRESH 	GEN 	23 	1 	1960 23 	9 	2002, 	 1.6 	10 	1985 
E ZONE 

BANGALOK 1849 ASHOK R PATIL 	GEN 	1 	12 1960 23 	9 2002 	 22 	10 1985 
E ZONE 

CHENNAI 1850 SRIDHARAN S 	GEN 	14 	1955 	9 2002 	 28 	5 	1983 ZONE 

1851 J.B. JOSHI 	GEN 	 1 	1959 23 	9 2002 	 1 	5 	lgg2 	DELHI 
ZONE p 

COCHIN 1852 JOS6 C.D 	GEN 	31 	5 	1960 23 	9 2002 	 25 	6 	1984 
ZONE 

HYDERABA. 1853 S.YADAGIPI 	GEN 	- 4 	7 	1955 23 	9 2602 	 18 	2 	l9r87 
D 7,ONE 

1854 V HARIKRISHNAN 	GEN 	25 	11 %1,958 	0 	2002 	 19: 	3 	.1984 -MUMBA-I 
ZONE- 

2.01Z 	
S . HiLLONG 181  ~555  Jayahta Kr. Pathak 	SC 	25 	4 .1959 23 	9 2002 	 .25' 4 	1984 

ZONE 

Al 	 VADODARA wahal' 90rc 	18'S6 Z-ALA PREMJIBHAI KHIMJIBHAI 	SC 	1 	6' 1956 23 	9 	2002 	 5 	6 	-1985 
a 	'a  

U 
tL 	

. . . ZONE 

18S7 S.C. RAWAT 	 DELHI 


